
List of cases where e-Payment of Court fees was made during the month of  July-2024.

Court District Court Room Case Type Case Number Advocate

1 Central 01-07-2024 9718353555 25-04-2024

02-07-2024 9811166559 21-06-2024

04-07-2024 9871441764 09-05-2024

06-07-2024 9810419936 27-05-2024

08-07-2024 A.K. JAIN 8920260088 02.07.2024

10-07-2024 9990577700 06-07-2024

10-07-2024 9990577700 06-07-2024

10-07-2024 9871226784 02-07-2024

15-07-2024 701 1312145, 10-07-2024

26-07-2024 9871226784 02-07-2024

2 Central 306 CS (COMM) 719/2021 02.07.2024 9711771000 11.04.2022

306 CS (COMM) 730/2024 04.07.2024 9958407969 30.05.2024

306 CS (COMM) 739/2024 06.07.2024 8700270851 20.10.2023

306 CS (COMM) 753/2024 10.07.2024 02.07.2024

No.
Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
712/2024

RANJAN 
KUMAR Vs 
RAKESH 
KUMAR

Nikhil Garg

nikhilgaarg l 
993@gmail.co
m 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
721/2024

M/S VAAS 
AUTOMOTIVE 
Vs ADITYA 
AUTOMOBILE
S
SPARES PVT 
LTD AND
ORS

Harish Dua

harishdua457@
yahoo.co.in

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
729/2024

M/S RAM 
NIWAS GOEL  
Vs.  
MUNICIPAL 
CORPORATIO
N OF DELHI

Avinash
Kumar
Trivedi

aktrivedilawofF
ices@gmail.co
m

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
740/2024

M/S VIKAS 
PUBLISHING 
HOUSE PVT 
LTD Vs M/S 
SUVIDYA 
PRINTERS 
AND 
PUBLISHERS 

NAVEEN
KUMAR
TRIPATHI

naveentripathi3
012@gmail.co
m 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
745/2024

M/S SNT 
AGROINDUST
RIES Vs  
KRITY 
AGARWAL 
ALIAS KRITY 
KHEMKA

Advocateakjain.
associates@gm
ail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
754/2024

STATE BANK 
OF INDIA Vs 
SURAJ 

KRISHAN
KUMAR

krishenkumar
@gmail.com 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
755/2024

STATE BANK 
OF INDIA Vs 
YGESHWAR 

KRISHAN
KUMAR

krishenkumar
@gmail.com 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
756/2024

CENTRAL 
BANK OF 
INDIA Vs 
PHOOLI

KADAMBIN
I
KUMAR
MUDGIL

kkmudgil29fa@
gmail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
763/2024

DHARAMEN 
M SHAH Vs 
INNOVATIVE 
TEXTILE
LTD

RANJAN
DOSHI

ranjan.doshi@g
mail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
805/2024

CENTRAL 
BANK OF 
INDIA Vs 
SURESH

KADAMBIN
I
KUMAR
MUDGIL

kkmudgil29fa@
gmail.com

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

M/s JAGRITI 
PLASTICS 
LTD Vs M/s 
VASU MET 
PLAST PVT 
LTD AND ORS

RAKESH 
KUMAR

rakesh.advocate
18@gmail.com 

RAL FOODS 
PRIVATE 
LIMITED Vs 
AMBUJ 
HOTEL AND 
REAL ESTATE 
PVT LTD

SALONI 
MAHAJAN

salonimahajan6
168@gmail.com

ABDUL 
MAJID Vs M/s 
SAVE LIFE 
FOUNDATION 
AND ANR

RAJ 
KUMAR

srkk509@gmail
.com 

SV METALS 
AND 
EXTRUSIONS 
PRIVATE 
LIMITED Vs 
SHARMILA 
ROY (PROP. 
OF S S 
POWER)

CHIRAG 
GARG

91-95601-21396

chiraggarg1007
@gmail.com 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
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Advocate 
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Advocate email 
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Payment of 
Court Fees

2 Central

306 CS (COMM) 752/2024 10.07.2024 9015511224 10.07.2024

306 CS (COMM) 773/2024 18.07.2024 9811389028, 07.02.2024

306 CS (COMM) 812/2024 27.07.2024 9871226784 22.07.2024

306 CS (COMM) 826/2024 30.07.2024 V P TIWARI 9990182901 NA

306 CS (COMM) 827/2024 30.07.2024 26843455 26.07.2024

3 Central 01.07.2024 9873628453 07.06.2024

CS COMM 711/2024 01.07.2024 9810210832

NA

20.05.2024

04.07.2024 A K ROUT 9999132159 29.05.2024

22.07.2024 9811365575 10.07.2024

22.07.2024 9811594839 18.07.2024

20.07.2024 KG BANSAL 9650682928 12.06.2024

4 Central 304 RECOVERY 02.07.2024 9718844007

NA

01.07.2024.

304 RECOVERY 03.07.2024 9953660455 12.04.2024

304 RECOVERY 03.07.2024 9810680082 02.07.2024

304 RECOVERY 11.07.2024 9599043045 08.07.2024

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

CANARA 
BANK Vs 
ASHISH 
SRIVASTAV

SUDESH 
RANJAN 
SINGH

sudeshadvocate
12@gmail.com 

M/S 
CONVERGIA 
DIGITAL 
EDUCATION 
PVT LTD Vs 
M/S CRESENT 
PUBLIC 
SCHOOL

ANJU 
BAGAI

kumarrajeshad
v@yahoo.com 

CENTRAL 
BANK OF 
INDIA Vs OM 
PRAKASH 
AND ORS

KADAMBIN
I KUMAR 
MUDGIL 

kkmudgil29@g
mail.com,

M/s ASIAN 
METALS AND 
TOOLS 
CORPATION 
Vs M/s NITCO 
TRADING 
COMPANY

vptiwariadvocat
e@gmail.com

PANASONIC 
HOLDINGS 
CORPORATIO
N Vs ASHOK 
KUMAR

MEENA 
BANSAL

unitedmark@u
nitedandunited.
com

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
710/2024

RANJAN 
KUMAR 
BEHERA V/S 
HPL 
ELCTRICS 
POWER LTD

MS. 
RENUKA 
SAHU

SAHULEGALI
NFO@GMAIL.
COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

SBI V/S 
WAQQAR 
KAKANGARAI 
& ANR.

VIJAY 
PRAKASH

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
728/2024

SBI V/S 
MAHALAXMI 
DYE INDIA 
PVTLTD

AKROUTADVO
CATE@GMAIL.
COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
789/2024

ABID ALI V/S 
M/S COOL 
HOME INDIA

MUKESH 
AGGARWA
L

MUKESH.AGG
ARWALS259@
YAHO..COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
790/2024

M/S 
ENVOGUE 
FURNISHING 
INDIA P LTD 
V/S GOYAL 
AGENCY

VIR CHAND 
YADAV

VC.YADAV.CO.
@GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
707/2024

RADO 
UHRAN AG & 
ORS V/S 
ASHOK 
KUMAR UNITEDMARK

@UNITED.CO
M

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CS 
(COMM)718/2024

NAWAL 
KISHORE 
SONI VS. 
MOHD 
YASEEN

ANMOL 
KAPUR

CS 
(COMM)724/2024

MAYUR 
ENTERPRISE
S VS. ONS 
PLASTICS 

RAHUL 
DEV 
SHARMA

RDSHARMA98
5@GMAIL.CO
M

CS 
(COMM)725/2024

PRINCE 
GUPTA VS. P 
B GARMENTS

ARVI ND 
KUMAR

KUMAR-
ARVINDKAKU
@YAHOO.COM

CS 
(COMM)758/2024

V K JAIN AND 
SONS VS. 
PRITI GOEL

ARCHIT 
SINGHAL

LEGAL@SIGM
ALEGLA.COM
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4 Central

304 RECOVERY 16.07.2024 9810493325 10.07.2024

304 RECOVERY 19.07.2024 9873967070 24.05.2024

304 25.07.2024 98106952226

NA

17.05.2024

304 RECOVERY 25.07.2024 8287177965

NA

08.07.2024

304 RECOVERY 27.07.2024 9990979472 05.01.2024

304 RECOVERY 31.07.2024 9718209970 27.07.2024

5 Central RECOVERY 01-07-2024 9599043045 19.06.2024

RECOVERY 09-07-2024 9873967070 09.05.2024

RECOVERY 10-07-2024 9990607480 08.07.2024

RECOVERY 11-07-2024 8447750366 08-07-2024

RECOVERY 11-07-2024 NA 08.07.2024

RECOVERY 15-07-2024 SS JAIN(P), 9891043078 10.07.2024

RECOVERY 19-07-2024 8700277545

NA

10.07.2024

RECOVERY 19-07-2024 8486057784 15.07.2024

RECOVERY 22-07-2024 9911444t00 08.07.2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CS 
(COMM)770/2024

ORIENT 
LINKS PVT 
LTD VS. SHIV 
SHANKER 
TIWARI

MAHESH 
SHARMA

ADVMCSHAR
MA2010@GMA
IL.COM

CS (COMM)-
782/2024

M/S AGRICO 
ORGANICS 
LTD. VS. 
PIONEER 
PESTICIDES 
INDUSTRIES

SH. 
AMANDEEP 
SINGH

amandeep@ads
andcompany.co
m

SPECIFIC 
PERFORMANC
E

CS (COMM)-
802/2024

SHUBHAM 
JAIN VS. 
MAMTA 
SHARMA AND 
Ors

SH. 
BHUPENDR
A KUMAR 
TYAGI

CS (COMM)-
804/2024

SHRI 
DIVYESH 
KOTHARI VS 
BHUWAN 
GIROTRA

SH. 
YOGENDER 
GAUTAM

CS 
(COMM)811/2024

VISHAL PIPES 
LIMITED VS. 
RAJKOT 
MACHINERY 
STORE

VIKRAM 
KUMAR

ADVOCATEVI
KRAM433@G
MAIL.COM

CS 
(COMM)829/2024

LEVI 
STRAUSS 
AND 
COMPANY VS. 
ASHOK 
KUMAR

PRAMOD 
KUMAR

AASTHA@THE
LEGIST.COM

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/708/2024 VK JAIN Vs 
SHUBHAM 
SHARMA

ARCHIT 
SINGHAL(P
),

legal@sigmaleg
al.in.

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/748/2024 AGRICO 
ORGANICS 
LTD Vs 
KHERA AGRO 
AGENCY

AMANDEEP 
SINGH

mancleep@ads:
i.ndcompany.co
m

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/751/2024 SANA SKIN 
TRADERS Vs 
SARAVANAA 
LEATHER

Sanjay 
Agnihotri(P)
,

thevidhi@gmail
.com

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/760/2024 Aman Narang 
Vs Shrey Jain

Raghav 
Sharma(P),

raghavs adv 
ocate@ gmail. c 
om

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/759/2024 M/s Gulzari 
Lal Grover 
Sons Pvt Ltd 
Vs M/s Rudra 
Masale

Shravan 
Bansal(P),

unitedmark@u
nitedandunited.
com

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/764/2024 M Sons Gems 
N Jjewellery 
Pvt Ltd Vs 
Naman Kulhtia

ssj4949@gmail.
com

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/780/2024 M/s Hukam 
Chand Shikhar 
Chand Jain Vs 
M/s Jauhari 
Printers Pvt 
Ltd

Siddharth 
Gupta(P),

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/779/2024 M/s Nitin 
Plastic Vs M/s 
Anandeshwar 
Poly Pack

Rohit 
Gour(P),

advrohitgour@
gmail.com

305, EXTN. 
BLOCK 
THC/DELHI

CS (COMM)/787/2024 Raghunath 
Builders Pvt 
Ltd Vs 
Economic 
Transport 
Organization 
Limited

Chirag 
Alagh(P),

alaehs409@em
ail.com

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#


Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

6 Central 410 CS (COMM) 806/2024 24-07-2024 9810493325 22-07-2024

410 CS (COMM) 820/2024 24-07-2024 9811161525 23-07-2024

410 CS (COMM) 810/2024 19-07-2024 9891396019 17-05-2024

410 CS (COMM) 792/2024 20-07-2024 9811161525 30-04-2024

7 Central CIVIL SUIT 01.07.2024 9871815662 05.06.2024

CIVIL SUIT 01.07.2024 9811452022 NA

CIVIL SUIT 01.07.2024 9811452022 NA

CIVIL SUIT 01.07.2024 9811452022 NA

CIVIL SUIT 04.07.2024 9810700109 NA

CIVIL SUIT 05.07.2024 9953538322

NA

24.06.2024

CIVIL SUIT 05.07.2024 9811452022 NA 

CIVIL SUIT 06.07.2024 9871028645

NA

NA

CIVIL SUIT 06.07.2024 8920654521 NA

CIVIL SUIT 06.07.2024 9953660455 12.04.2024

CIVIL SUIT 08.07.2024 9873347330 NA

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

M/S. ORIENT 
LINKD PVT. 
LTD. VS. SMT. 
ANITA 
TIWARI

SH. 
MAHESH 
SHARMA

ADVMCSHAR
MA2010@GMA
IL.COM

SUKESH 
KUMAR 
CHAUHAN 
VS. MCD & 
ANR. 

SH. 
SATYENDR
A KUMAR 
SINGH

sksingh116@gm
ail.com

M/S. 
TEKNODOME 
INDIA PVT. 
LTD. VS. M/S. 
VAEG 
INFORMATIC
S PVT. LTD.

SH. 
KARAMVEE
R

Karamveer@Le
xanalytico.Com

MAYANK 
GOEL VS. 
MCD & ANR.

SH. 
SATYENDR
A KUMAR 
SINGH

sksingh116@gm
ail.com

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
714/2024

JAGDISH 
SHARMA VS 
ANANDA 
RAM BORAH

RAM 
SAGAR ROY

rsadvocate42@
gmail.com

COURT ROOM 
302

OMP(I)COMM 
556/2024

HDFC BANK 
LTD. VS 
SANDEEP 
MADAN LAL

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(I)COMM 
557/2024

HDFC BANK 
LTD. VS 
PRAHLAD 
KUMAR 
MISHRA

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(I) COMM 
558/2024

HDFC BANK 
LTD. VS 
VAIBHAV 
CHANDRAKA
NT 
DEORUKHKA
R

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(COMM) 
48/2024

M/S 
KEJRIWAL 
MIINING PVT. 
LTD. VS AYU 
INFRASTRUC
TURE PVT. 
LTD.

SONIA 
DUBE 

delhi@legalopti
ons.in

COURT ROOM 
302

CS(COMM) 
732/2024

NEEL GAGAN 
PETRO CHEM 
VS RUDRA 
ENTERPRISE
S

SATISH 
BAJAJ

COURT ROOM 
302

OMP(I)COMM 
568/2024

TATA 
CAPITAL LTD. 
VS UMESH 
KUMAR 
GUPTA

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

REV. PETITION 
09/2024

HARMIT 
SINGH VS 
RAVI BHAI

KUNAL 
KALRA

COURT ROOM 
302

REV. PETITION 
10/2024

B.C. KUMAR 
AND CO. VS 
LAXMI SALES 
CORP.

RAJESH 
GAHLAWA
T

rajeshgehlawat
andcompany@g
mail.com

COURT ROOM 
302

CS(COMM) 
738/2024

M/S MAYUR 
ENTERPRISE
S VS M/S 
NISCHAY 
POLYMERS

RAHUL 
DEV 
SHARMA

Rdsharma985
@gmail.com

COURT ROOM 
302

OMP(I)COMM 
585/2024

IDFC FIRST 
BANK LTD. VS 
PREM 
KUMAR JHA

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m
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7 Central

CIVIL SUIT 8.07.2024 9873347330 NA

CIVIL SUIT 08.07.2024 9811452022 NA

CIVIL SUIT 08.07.2024 9811452022 NA

CIVIL SUIT 09.07.2024 M.K. JHA 9999005726 18.05.2024

CIVIL SUIT 09.07.2024 9873907070 24.05.2024

CIVIL SUIT 15.07.2024 9304940742

NA

19.10.2024

CIVIL SUIT 15.07.2024 9971446999 09.07.2024

CIVIL SUIT 19.07.2024 9990577700 06.07.2024

CIVIL SUIT 20.07.2024 9873347330 NA

CIVIL SUIT 20.07.2024 9873347330 NA

CIVIL SUIT 20.07.2024 9873347330 NA

CIVIL SUIT 20.07.2024 9873347330 NA

CIVIL SUIT 23.07.2024 9873347330 NA

CIVIL SUIT 24.07.2024 9873347330 NA

CIVIL SUIT 25.07.2024 9871040589 NA

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

OMP(I)COMM 
586/2024

IDFC FIRST 
BANK LTD. VS 
VISHNU 
KUMAR

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

COURT ROOM 
302

OMP(I)COMM 
588/2024

TATA 
CAPITAL LTD. 
VS WASIM 
AKARAM

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(I)COMM 
601/2024

HDFC BANK 
LTD. VS 
ALTAF 
HUSSAIN

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

CS(COMM) 
747/2024

PRAKASH 
BOOKS INDIA 
PVT. LTD. VS 
TABLEZ AND 
TOYZ 
PRIVATE LTD. jhamadhukant3

@gmail.com
COURT ROOM 
302

CS(COMM) 
750/2024

M/S AGRICO 
ORGANICS 
LTD. VS 
RAJASTHAN 
PESTICIDES 
PVT. LTD.

AMANDEEP 
SINGH 

amandeep@ads
andcompany.co
m

COURT ROOM 
302

CS(COMM) 
762/2024

SUCHITRA 
SILK PVT. 
LTD. VS 
AFFAN 
TEXTILES 

ASHISH 
UPADHYAY 

COURT ROOM 
302

CS(COMM) 
765/2024

ANIL KUMAR 
BANSAL VS 
VARUN 
YADAV 
RASULI

DHEERAJ 
JAGWANI

dheeraj.jagwani
@gmail.com

COURT ROOM 
302

CS(COMM) 
778/2024

STATE BANK 
OF INDIA VS 
SONU

KRISHAN 
KUMAR

KRISHENKUM
AR@GMAIL.C
OM

COURT ROOM 
302

OMP(I)COMM 
644/2024

IDFC FIRST 
BANK LTD. VS 
PARAMJIT 
SINGH

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

COURT ROOM 
302

OMP(I)COMM 
645/2024

IDFC FIRST 
BANK LTD. VS 
ARVIND 
LOHIA

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

COURT ROOM 
302

OMP(I)COMM 
646/2024

IDFC FIRST 
BANK LTD. VS 
SHAILESH 
KUMAR 

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

COURT ROOM 
302

OMP(I) COMM 
647/2024

IDFC FIRST 
BANK LTD. VS 
SHIV KUMAR

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

COURT ROOM 
302

OMP(I) COMM 
692/2024

IDFC FIRST 
BANK LTD. VS 
DEENMOHM
MAD 
NIJAMUDEE
N

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

COURT ROOM 
302

OMP(I) COMM 
710/2024

IDFC FIRST 
BANK LTD. VS 
RAJKUMAR

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

COURT ROOM 
302

OMP(I) COMM 
735/2024

AXIS BANK 
LTD. VS 
HARPREET

SUNITA 
SINGH

INDOLEXLAW
@GMAIL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

7 Central

CIVIL SUIT 26.07.2024 7838062490 15.07.2024

CIVIL SUIT 27.07.2024 9833947824 18.07.2024

CIVIL SUIT 31.07.2024 9871040589 NA

CIVIL SUIT 31.07.2024 9871040589 NA

8 Central NIL

9 Central 01-07-2024 9310511420 11.06.2024

01-07-2024 9811452022 19.06.2024

01-07-2024 9811452022 21.06.2024

01-07-2024 9811252038 24.06.2024

CS (COMM.) 05-07-2024 9810194135 04.07.2024

CS (COMM.) 05-07-2024 04.07.2024

06-07-2024 9811452022 05.07.2024

08-07-2024 9811452022 06.07.2024

09-07-2024 9899836932 08.07.2024

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
807/2024

RAKESH 
KAUSHIK VS 
NIRDOSH 
TYAGI

KSHITIJ 
MATHUR

kaushik@white
horse.lawyer

COURT ROOM 
302

CS(COMM) 
813/2024

ABC 
TRANSPORT 
COMPANY 
PVT. LTD. VS 
DRISH SHOES 
LIMITED

GAURAV 
PURI

advgauravpuri
@gmail.com

COURT ROOM 
302

OMP(I) COMM 
778/2024

AXIS BANK 
LTD. VS 
RAKESH 
KUMAR

SUNITA 
SINGH

INDOLEXLAW
@GMAIL.COM

COURT ROOM 
302

OMP(I) COMM 
779/2024

AXIS BANK 
LTD. VS 
YASHPAL 
DALAL

SUNITA 
SINGH

INDOLEXLAW
@GMAIL.COM

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-08

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

Execution 
(Comm)/241/2024

J M Jain Llp 
Vs Ranbir 
Singh

ANAND 
PRAKASH(P
),

prakash.law@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/562/2024

Tata Capital 
Ltd Vs Anil 
Daga

Parul  
Bhola(P),

anish_bhola17
@yahoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/561/2024

Tata Capital 
Ltd Vs Pawan 
Kumar

ANISH 
BHOLA(P),

anish_bhola17
@yahoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/560/2024

M/s Clix 
Capital 
Services Pvt 
Ltd Vs Ms Stm 
Lab

Ravi 
Shankar 
Garg(P),

advocatersgarg
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/731/2024

Puran Chand 
And Co Vs Smt 
Babita Gupta

RAJESH 
MAHINDR
U(P),

rajeshmahindru
19@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/733/2024

Allied Tubes 
Pvt Ltd 
Through Its 
Directo/ar Mr 
Rishabh 
Taneja Vs 
Tulika 
Engineers Pvt 
Ltd Through 
Its Directors

JAGRITI 
JAIN(P),

8527506427, 
7042312792

UNLEGALGRO
UP@GMAIL.C
OM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/574/2024

Tata Capital 
Ltd Vs Pankaj

Parul  
Bhola(P),

anish_bhola17
@yahoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/600/2024

Hdfc Bank Ltd 
Vs Atul  
Sharma

ANISH 
BHOLA(P),

anish_bhola17
@yahoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

Execution 
(Comm)/259/2024

M/s Bharati 
Bhawan Vs 
Mukesh 
Kumar Jaiswal 
Proprietor Of 
Satya 
Prakashan 
Mandir

NIKHIL 
TRIPATHI(
P),

nikhiltripathi63
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

9 Central

10-07-2024 9873347330 09.07.2024

CS (COMM.) 15-07-2024 9971990344 12.07.2024

16-07-2024 9810362626 15.07.2024

CS (COMM.) 16-07-2024 15.07.2024

18-07-2024 98100057257 16.07.2024

18-07-2024 9810467667 16.07.2024

20-07-2024 9811452022 19.07.2024

20-07-2024 9811452022 19.07.2024

22-07-2024 9873347330 20.07.2024

CS (COMM.) 22-07-2024 9811161525 20.07.2024

23-07-2024 9810057257 22.07.2024

25-07-2024 987104589 24.07.2024

26-07-2024 9811452022 25.07.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/614/2024

Idfc First Bank 
Vs Suresh 
Chand Sharma 
8539

MAYANK 
MAHAJAN(
P),

mayank_mahaj
an05@yahoo.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/767/2024

Punjab 
National Bank 
Vs Mrs Alka 
Bansal

CHANCHAL 
KUMAR

kumarchanchal
703@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

Execution 
(Comm)/273/2024

Punjab 
National Bank 
Vs M/s 
Coloured Vibes 
Through Its 
Prorietor Yash 
Sachdeva

A.K. 
SHAKYA

akshakya01@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/772/2024

Bank Of 
Baroda Vs Atul 
Kumar

SHAILNDE
R SINGH 
SISODIYA & 
MEENU 
CHAUDHA
RY

8130237770,93
50347942

shailender.siso
diya@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CONTEMPT 
PETITION

Contempt 
Petition/13/2024

Zuhaib Rais Vs 
Ishleen Kaur 
Bedi

Ram N 
Yadav(P),

lcalegal500@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

Execution 
(Comm)/274/2024

Kiran 
Roadways 
Private 
Limited Vs 
Safelift Crane 
Hiring Private 
Limited

Varun 
Gupta(P),

gupta.varun1@
gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/658/2024

HDFC Bank 
Ltd Vs Mamta 
Arbind Kumar

ANISH 
BHOLA(P),

anish_bhola17
@yahoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/657/2024

HDFC Bank 
Ltd Vs Sudhir 
Kumar Goyal

ANISH 
BHOLA(P),

anish_bhola17
@yahoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/667/2024

Idfc First Bank 
Vs Babli Sonu 
0010

MAYANK 
MAHAJAN(
P),

mayank_mahaj
an05@yahoo.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/788/2024

Anubhav 
Wadhwa Vs 
Municipal 
Corporation Of 
Delhi

satyendra 
kumar 
singh(P),

sksingh116@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

Execution 
(Comm)/285/2024

Zuhaib Rais Vs 
M/s Otik Hotel 
And Resort Pvt 
Ltd

Ram N 
Yadav(P),

lcalegal500@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/734/2024

Axis Bank Ltd 
Vs Sukhbir 
Singh Yadav

Sunita 
Singh(P),

INDOLEXLAW
@GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/744/2024

Tata Capital 
Ltd Vs Kapil 
Raghav

ANISH 
BHOLA(P),

anish_bhola17
@yahoo.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

9 Central

CS (COMM.) 27-07-2024 9811196195 26.07.2024

29-07-2024 9891783436 27.07.2024

CS (COMM.) 30-07-2024 9311253631 27.07.2024

01-07-2024 9810195013 24.06.2024

01-07-2024 9811104015 07.06.2024

06-07-2024 9873347330 05.07.2024

24-07-2024 9873347330 23.07.2024

24-07-2024 9873347330 23.07.2024

24-07-2024 9873347330 23.07.2024

26-07-2024 9873347330 25.07.2024

10 Central 307 Civil 15-07-2024 SS Jain 9891043078 10-07-2024

307 Civil 26-07-2024 9212786555 26-07-2024

307 Civil 27-07-2024 9313471929 24-07-2024

307 Civil 27-07-2024 8860057314 25-07-2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/815/2024

Manoj Kumar 
Prop Of M S 
Narayan And 
Company Vs 
Manpreet Puri

Lalit  
Anand(P),

lalitanandadvoc
ate@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

Execution 
(Comm)/302/2024

Bank Of 
Maharashtra 
Vs Rafeek 
Ahmed

ADVOCATE 
HARISH 
KUMAR(P),

harish.legal123
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/825/2024

Himanshu 
Prop Of M/s 
Himanshu 
Engineers Vs 
Shanti Trading 
Company

Praduman 
Sharma(P),

pradumanshar
ma031@gmail.c
om

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

Execution 
(Comm.)/240/2024

M/s S Chand 
And Co Ltd Vs 
Mr Joy Francis

RAJESH 
KUMAR

kumarrajeshad
v@yahoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECTION 
(COMM.)

Execution 
(Comm.)/242/2024

Hare Krishna 
Fabrics Vs 
Kapoor 
Brothers

AJAY 
KUMAR 
CHOPRA

akchopra.adv@
yahoo.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/573/2024

Idfc First Bank 
Vs Mohd 
Istiyak

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/723/2024

Idfc First Bank 
Vs Guddo 
Mahendra

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/724/2024

Idfc First Bank 
Vs Anmol 
Rajbir

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/725/2024

Idfc First Bank 
Vs Mohd 
NAJAR

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/745/2024

Idfc First Bank 
Vs Narvinder 
Sharma

MAYANK 
MAHAJAN

mayank_mahaj
an05@yahoo.co
m

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/768/2024

Anubhav Jain 
Vs Vinita 
Kulhtia

ssj4949@gmail.
com

CS 
(COMM)/809/2024

Vijay Dargan 
Vs Lajpat Rai 
Madaan

Rohit 
Krishan 
Nagpal

rohitnagpal@g
mail.com

OMP 
(COMM.)/63/2024

UNION OF 
INDIA Vs M/s 
Enkay 
Enterprises

Ashish Kr 
Sharma

ashishsharma3
79@gmail.com

CS 
(COMM)/814/2024

Madan Lal Vs 
Kabir Sardar

Nitin Gupta

ica.gupta@gmai
l.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
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Date of e-
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Court Fees

10 Central

307 Civil 27-07-2024 9811161525 23-07-2024

307 Civil 30-07-2024 9818209970 27-07-2024

11 Central CS (COMM) 01-07-2024 9999756517 03.06.2024

CS(COMM) 02-07-2024 8588821631 27.06.2024

CS(COMM) 05-07-2024 9711996530 03.07.2024

CS(COMM) 05-07-2024 9891939468 19.04.2024

CS(COMM) 05-07-2024 8860908989 04.06.2024

CS(COMM) 06-07-2024 9811721209 29.05.2024

CS(COMM) 06-07-2024 9953394364 04.07.2024

CS(COMM) 08-07-2024 - 18.03.2024

CS(COMM) 15-07-2024 SS JAIN(P), 9891043078 12.07.2024

CS(COMM) 18-07-2024 8750905558 05.07.2024

CS(COMM) 18-07-2024 9868790800 15.07.2024

CS(COMM) 19-07-2024 9953413632 03.06.2024

CS(COMM) 22-07-2024 8486057784 15.07.2024

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/816/2024

Sukesh Kumar 
Chauhan Vs 
Municipal 
Corporation Of 
Delhi

Satyendra 
Kr Singh

sksinghl16@gm
ail.com

CS 
(COMM)/824/2024

Nike Innovate 
C.V. Vs Ashok 
Kumar 
(Unknown)

Aastha 
Singh

aastha@thelegi
st.com

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS 
(COMM)/716/2024

BATHLA 
TELETECH 
PVT LTD Vs 
CARIANO 
TELETECH 
PVT LTD

Manish 
Gupta

info.mglawoffic
es@gmail.com

COURT ROOM 
310

CS (COMM)/723/2024 BANK OF 
BARODA Vs 
SANJEEV 
DIXIT

Geetanjali 
Sharma(P),

advocate.134@
gmail.com

COURT ROOM 
310

CS (COMM)/735/2024 M/s SAI 
CREATION Vs 
M/s A N 
TEXTILE

Abhinav 
Tyagi

legalabhinav@y
ahoo.com

COURT ROOM 
310

CS (COMM)/736/2024 M/s PRAKASH 
LEATHER 
COMPANY Vs 
SHRI INDER 
ARORA

Jitender 
Singh 
Lamba(P),

lamba.jitendraa
dvocate@gmail.
com

COURT ROOM 
310

CS (COMM)/737/2024 M/s MYKOS 
Vs M/s 
MYKOS 
CRAFT 
KITCHEN 
AND BAR

Harmeet 
Kaur

harmeet646@g
mail.com

COURT ROOM 
310

CS 
(COMM)/742/2024

RAM LAL 
RAM 
CHANDRA 
(INDIA) LTD 
Vs SHEHBAAZ 
STREET 
WEAR

Anil 
Anand(P),

anilanand068@
gmail.com

COURT ROOM 
310

CS 
(COMM)/743/2024

HAMDARD 
NATIONAL 
FOUNDATION 
(INDIA) Vs 
HAMDARD 
AID INDIA 
FOUNDATION

SHIVENDR
A PRATAP 
SINGH(P),

shivendra@acm
eco.com

COURT ROOM 
310

CS 
(COMM)/746/2024

M/s BHASIN 
TIMBER 
TRADERS Vs 
M/s AJAY 
KUMAR

Sandeep 
Chaudhary

chaudhary.sand
eep444@gmail.
com

COURT ROOM 
310

CS 
(COMM)/769/2024

M/S M SONS 
GEMS N 
JJEWELLERY 
PVT LTD Vs 
KAMAL KANT 
KULTHIA ssj4949@gmail.

com
COURT ROOM 
310

CS 
(COMM)/776/2024

DABUR INDIA 
LIMITED Vs 
VI- JOHN 
HEALTHCAR
E INDIA LLP

MD SAZID 
RAYEEN(P),

sazid@ashwath
hlegal.com

COURT ROOM 
310

CS 
(COMM)/777/2024

KARUNA 
KHANNA 
AND ANR Vs 
RAJESH 
PACKIARAJA
N

Shekhar 
Chand 
Gupta(P),

shekharguptaad
vocate@gmail.c
om

COURT ROOM 
310

CS 
(COMM)/781/2024

CHIRAG 
GUPTA Vs 
GANPATI 
ENTERPRISE
S

RITA 
SANGHAVI(
P),

adv.rita.singhav
i@gmail.com

COURT ROOM 
310

CS 
(COMM)/791/2024

M/s NITIN 
PLASTIC Vs 
M/s SHAKTI 
ENTERPRISE
S

Rohit 
Gour(P),

gaur958@gmail
.com

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
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Advocate 
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Advocate email 
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Court Fees

11 Central

CS(COMM) 24-07-2024 9868069682 22.07.2024

CS(COMM) 27-07-2024 9818712378 25.07.2024

CS(COMM) 27-07-2024 9268300000 23.07.2024

CS(COMM) 30-07-2024 9718209970 27.07.2024

12 Central 401 CS COMM 715/2024 01.07.2024 8802596467 30.09.2022

401 OMP (I)COMM 554/2024 01.07.2024 9811452022

401 OMP (I)COMM 555/2024 01.07.2024 9811452022

401 EX (COMM) 252/2024 04.07.2024 9891947575

401 CS COMM 727/2024 04.07.2024 8527506427 21.06.2024

401 EX (COMM) 253/2024 05.07.2024 9971547353

401 OMP (I)COMM 598/2024 08.07.2024 9811452022

401 EX (COMM) 258/2024 09.07.2024 9871291420

401 CS COMM 761/2024 10.07.2024 9810792389 09.07.2024S

401 CS COMM 766/2024 12.07.2024 S.S. JAIN 9891043078 10.07.2024

401 OMP (I)COMM 627/2024 11.07.2024 9873347330

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS 
(COMM)/801/2024

GAUTAM 
GULATI Vs 
M/s 
ECOGREEN 
ENVIROTECH 
SOLUTIONS 
LTD

Sushant  
Mukund(P),

sushantmukun
d@gmail.com

COURT ROOM 
310

CS 
(COMM)/818/2024

JATIN 
SHARMA Vs 
AMIT OBEROI

Muddassir 
Daiyyan(P),

muddassir.daiy
yan@gmail.com

COURT ROOM 
310

CS 
(COMM)/819/2024

M/s BEAUTY 
ART 
PRINT(INDIA) 
PVT LTD Vs 
AKASH JAIN 
PROP M/s D R 
TEXTILES

Bharat 
Gupta

bharat.guptarkc
a@gmail.com

COURT ROOM 
310

CS 
(COMM)/828/2024

ADIDAS AG Vs 
ASHOK 
KUMAR

Pramod Kr. 
Singh

aastha@thelegi
st.com

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

PATHOS 
SOLUTIONS 
V/S M/S B.L. 
AGRO OILS 
LTD

RAGHAV 
SHARMA

GUPTAAMAN5
0777@GMAIL.
COM

TATA 
CAPITAL LTD 
V/S SATISH 
ISHWAR & 
ANR

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

TATA 
CAPITAL LTD 
V/S SATISH 
ISHWAR & 
ANR

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

PARAMPREE
T SINGH 
ANAND V/S 
UNION BANK 
OF INDIA

LOVEKESH 
AGGARWA
L

LOVEKESH27
@GMAIL.COM

BABITA JAIN 
V/S RATTAN 
LAL BHATIA

JAGRITI 
JAIN

UNLEGALGRO
UP@GMAIL.C
OM

AAKASH 
DEEP GOYAL 
&  SONS 
(HUF) V/S 
M/S NIKON 
FINLEASE 
PVT LTD & 
ORS.

ASHIM 
SHRIDHAR 

CHAMBERASH
IMSHRIDHAR
@GMAIL.COM

HDFC BANK 
LTD V/S JAI 
GOPAL JOSHI

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

TRANSLINE 
TECHNOLOGI
ES LTD V/S 
MCD

AMIT 
KUMAR 
SINGH

JURISPRUDE
NCE011@GMA
IL.COM

SANDIP 
SINGH V/S 
ZAFAR 
BADYARI

SANDIP 
SINGH

SS.BHATIA196
6@GMAIL.CO
M

ANUBHAV 
JAIN V/S 
NAMAN 
KULHTIA

SSJ4949@GM
AIL.COM

IDFC FIRST 
BANK LTD 
V/S SHIVAM 
KUMAR

MAYANK 
MAHAJAN

MAYANK_MA
HAJAN05@YA
HOO.COM
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No.
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Advocate email 
ID

Date of e-
Payment of 
Court Fees

12 Central

401 OMP (I)COMM 628/2024 11.07.2024 9873347330

401 CS (COMM) 774/2024 18.07.2024 9990577700 06.07.2024

401 CS (COMM) 775/2024 18.07.2024 9990577700 06.07.2024

401 OMP (I)COMM 637/2024 19.07.2024 9034281318

401 EX (COMM) 278/2024 19.07.2024 9810476767

401 EX (COMM) 279/2024 19.07.2024 9810476767

401 EX (COMM) 659/2024 20.07.2024 9811452022

401 EX (COMM) 269/2024 12.07.2024 8368259391

401 OMP (I)COMM 640/2024 20.07.2024 98733347330

401 OMP (I)COMM 641/2024 20.07.2024 98733347330

401 OMP (I)COMM 642/2024 20.07.2024 98733347330

401 OMP (I)COMM 643/2024 20.07.2024 98733347330

401 OMP (I)COMM 682/2024 22.07.2024 9910843638

401 EX (COMM) 288/2024 23.07.2024 9891191156

401 EX (COMM) 289/2024 24.07.2024 8800814718

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

IDFC FIRST 
BANK LTD 
V/S NAHIM 
MANSURI

MAYANK 
MAHAJAN

MAYANK_MA
HAJAN05@YA
HOO.COM

STATE BANK 
OF INDIA V/S 
MRS. 
SHAKUNTAL
A (NOW 
DECEASED), 
THROUGH 
HER LEGAL 
HEIR

KRISHAN 
KUMAR

KRISHENKUM
AR@GMAIL.C
OM

STATE BANK 
OF INDIA V/S 
MR. DEV RAJ 
(NOW 
DECEASED) 
THROUGH 
ITS LR

KRISHAN 
KUMAR

KRISHENKUM
AR@GMAIL.C
OM

AXIS BANK 
LIMITED V/S 
MOHD. 
SHADAB

ANIRUDH 
BHARDWA
J

ANIRUDH.BH
ARDWAZ@GM
AIL.COM

KIRAN 
ROADWAYS 
PVT LTD 
V/SGOVIND 
CABLE 
INDUSTRIES 
P LTD

VARUN 
GUPTA

GUPTA.VARU
N@GMAIL.CO
M

KIRAN 
ROADWAYS 
PVT LTD V/S 
UNILEC 
ENGINEERS 
LTD & ORS

VARUN 
GUPTA

GUPTA.VARU
N@GMAIL.CO
M

HDFC BANK 
LTD V/S 
JITENDER 
SINGH

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

M/S DELTA 
AIR 
FRIEIGHT 
PVT LTD V/S 
M/S LARK 
LABORATORI
ES

ARVIND 
MISHRA

ARVINDMISH
RA11@GMAIL.
COM

IDFC FIRST 
BANK LTD 
V/S DEEN 
MOHAMMAD

MAYANK 
MAHAJAN

MAYANK_MA
HAJAN05@YA
HOO.COM

IDFC FIRST 
BANK LTD 
V/S MOHD. 
NAVED

MAYANK 
MAHAJAN

MAYANK_MA
HAJAN05@YA
HOO.COM

IDFC FIRST 
BANK LTD 
V/S MOHD. 
SULTAN

MAYANK 
MAHAJAN

MAYANK_MA
HAJAN05@YA
HOO.COM

IDFC FIRST 
BANK LTD 
V/S AMEEN 
KHAN

MAYANK 
MAHAJAN

MAYANK_MA
HAJAN05@YA
HOO.COM

M/S 
ASHIMARA 
HOUSING 
PRIVATE LTD. 
V/S NEERAJ 
NAGPAL & 
ORS.

HUMANT 
UPPAL

ADVOCATE.H
EMANTUPPAL
@GMAIL.COM

KALPANA 
GUPTA V/S 
REKHA 
SINGH

AJAY 
KUMAR

SM EXPRESS 
LOGISTICS 
PVT. LTD. V/S 
SONU 
KUMAR

PRAKHAR 
BHATNAGA
R

AMICUR.LEGA
L@GMAIL.CO
M



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

12 Central

401 OMP (I)COMM 711/2024 24.07.2024 9873347330

401 EX (COMM) 294/2024 25.07.2024 8376904762

401 OMP (I)COMM 746/2024 26.07.2024 9873347330

401 CS (COMM) 808/2024 26.07.2024 9999500069 06.01.2020

401 EX (COMM) 299/2024 27.07.2024 9810566116

401 MISC DJ 2029/2024 26.07.2024 9990432878

401 MISC DJ 448/2024 27.07.2024 9311399002

401 EX (COMM) 301/2024 29.07.2024 9810566116

401 CS (COMM) 821/2024 29.07.2024 9810600656 23.07.2024

401 OMP (I)COMM 771/2024 29.07.2024 915289119

401 OMP (I)COMM 777/2024 30.07.2024 9871040589

401 OMP (I)COMM 776/2024 30.07.2024 9871040589

401 OMP (I)COMM 782/2024 30.07.2024 9873347330

13 Central 402 02-07-2024 9871441764 07-06-2024

402 03-07-2024 9811174566 01-07-2024

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

IDFC BANK 
V/S ABRAR 
KHAN

MAYANK 
MAHAJAN

MAYANK_MA
HAJAN05@YA
HOO.COM

AVANTIKA 
ENTERPRISE
S & ORS V/S 
ABAOLUTE 
ELECTROVISI
ON PVT. LTD

CHIRANRA
N SHAHA

SANJINDUTTA
1967@YAHOO.
COM

IDFC BANK 
V/S 
NIRANJAN 
KUMAR

MAYANK 
MAHAJAN

MAYANK_MA
HAJAN05@YA
HOO.COM

JAYPEE 
BROTHERS 
MEDICAL 
PUBLISHERS 
PVT LTD V/S 
HASMUKH K. 
VOHRA

JYOTI 
TANEJA

JYOTI.TANEJA
09@GMAIL.CO
M

M/S MK 
MEHTA & 
COM. V/S 
SUNIL 
BANSAL & 
ORS

VIKASH 
SHARMA

VIKASHSHAR
MA1@GMAIL.
COM

CANARA 
BANK V/S 
RAM KUMAR

SANTOS 
KUMAR 
ROUT

ADVSKROUT@
YAHOO.COM

PUNJAB 
NATIONAL 
BANK V/S 
BANK OF 
BARODA & 
ORS

KUSH 
SHARMA

INFO.KSALAW
OFFICES@GM
AIL.COM

MITALI 
ARORA V/S 
MCD

VIKASH 
SHARMA

ADVOCATEVI
KASSHARMA1
@GMAIL.COM

PUNJAB 
NATIONAL 
BANK V/S 
VINAY GUPTA

PARAS 
AGGARWA
L

PARASAGGAR
WALADV@GM
AIL.COM

M/S ALPA 
MOTOR 
FINANCE LTD 
V/S KAVITA & 
ORS

MOHIT 
AGGARWA
L

PATRONUSLA
WOFFICES@G
MAIL.COM

AXIS BANK 
LTD V/S 
AARTI GUPTA

SUNITA 
SINGH

INDOLEXLAW
@GMAIL.COM

AXIS BANK 
LTD V/S 
IRFAN

SUNITA 
SINGH

INDOLEXLAW
@GMAIL.COM

IDFC BANK 
LTD V/S 
IMITIYAZ 
AHMED

MAYANK 
MAHAJAN

MAYANK_MA
HAJAN05@YA
HOO.COM

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CIVIL 
COMMERCIAL

CS 
(COMM)/720/2024

VINEET 
TYAGI Vs 
MUNICIPAL 
CORPORATIO
N OF DELHI

Avinash 
Kumar 
Trivedi(P),

commissioner
@mcd.nic.in

CIVIL 
COMMERCIAL

CS 
(COMM)/726/2024

NEENA 
MANGA Vs 
SOUMYA 
CHAKRABOR
TY

SURINDER 
NATH  
CHOUDHRI
(P),

snchoudhri@ya
hoo.co.in



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

13 Central

402 05-07-2024 9654981181 13-05-2024

402 22-07-2024 9811767517 18-06-2024

402 22-07-2024 9810260053 04-07-2024

402 22-07-2024 9718621607 18-06-2024

402 22-07-2024 9891758831 28-05-2024

402 23-07-2024 9811161525 04-06-2024

402 24-07-2024 9718844007 21-02-2024

402 24-07-2024 9990577700 06-07-2024

402 24-07-2024 9044888880 01-12-2023

402 24-07-2024 9810952810 15-07-2024

402 ARBITRATION 25-07-2024 8383026305

402 27-07-2024 9811161525 12-07-2024

402 31-07-2024 9811161525 17-11-2023

14 West NIL

15 West CS(COMM) 512/2024 01.07.2024 9818639394 24.06.2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CIVIL 
COMMERCIAL

CS 
(COMM)/734/2024

M/s 3 Square 
Events And 
Exhibition 
Proprietorship 
Vs M/s 
Innovative 
Group 
Conference 
And Event 
Solutions Pvt 
Ltd

Dharmendra
(P),

advocatemanoj
ka@mail.com

CIVIL 
COMMERCIAL

CS 
(COMM)/785/2024

STATE BANK 
OF INDIA Vs 
PUSHPA

BANKE 
BIHARI 
SHARMA(P)
,

advocatebkm@
gmail.com

CIVIL 
COMMERCIAL

CS 
(COMM)/783/2024

M/S RAM 
RUBBER 
ENTERPRISE
S Vs NATH 
MACHINERY

Meenakshi(
P),

seemarissar@g
mail.com

CIVIL 
COMMERCIAL

CS 
(COMM)/784/2024

STATE BANK 
OF INDIA Vs 
RAJNARAYAN

BANKE 
BIHARI 
SHARMA(P)
,

advocatebksass
ociates@rediff
mail.com

CIVIL 
COMMERCIAL

CS 
(COMM)/786/2024

JUNEJA 
METALS AND 
STEEL 
LIMITED Vs 
RAHUL 
SHARMA

Rishi 
Sehgal(P),

mail@kalpalaw.
in

CIVIL 
COMMERCIAL

CS 
(COMM)/793/2024

NARENDER 
KUMAR Vs 
MUNICIPAL 
CORPORATIO
N OF DELHI

satyendra 
kumar 
singh(P),

sksingh116@gm
ail.com

CIVIL 
COMMERCIAL

CS 
(COMM)/799/2024

M/S RS 
TRADERS Vs 
RAJAN 
ARORA

Ashish 
Kapur(P),

ashihskapur07
@gmail.com

CIVIL 
COMMERCIAL

CS 
(COMM)/797/2024

STATE BANK 
OF INDIA Vs 
JAGESHWAR 
LAL

KRISHAN 
KUMAR(P),

krishenkumar
@gmail.com

CIVIL 
COMMERCIAL

CS 
(COMM)/796/2024

STANDARD 
CHARTERED 
BANK Vs 
ASIAN 
AGENCIES 
AND Ors

ADDTYA 
KAPOOR(P)
,

addtya.kapoor
@eruditelegal.a
sia

CIVIL 
COMMERCIAL

CS 
(COMM)/795/2024

Ms CHAND 
KAUR Vs 
RAVEEN 
SAREEN

Shekhar  
Bhambri(P),

murriapradeep
@gmail.com

OMP 
(COMM)/60/2024

Sunrise 
Associates Vs 
Cavendish 
Industries Ltd

Pranav 
Gupta(P),

officeofsajansha
nkar@gmail.co
m

01-07-2024, 
11-07-2024

CIVIL 
COMMERCIAL

CS 
(COMM)/817/2024

ANIL KUMAR 
Vs 
MUNICIPAL 
CORPORATIO
N OF DELHI

satyendra 
kumar 
singh(P),

sksingh116@gm
ail.com

CIVIL 
COMMERCIAL

CS 
(COMM)/830/2024

RAJENDER 
WALIA Vs 
Municipal 
Corporation Of 
Delhi

satyendra 
kumar 
singh(P),

sksingh116@gm
ail.com

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

209
Extn Block

RAKESH 
GROVER VS. 
GURDEEP 
SINGH

JALAL 
MALIK

adv.jalalmalik
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees15 West

CS(COMM) 513/2024 01.07.2024 9873539952 23.06.2024

CS(COMM) 514/2024 01.07.2024 9811370721 01.06.2024

CS(COMM) 515/2024 01.07.2024 9958559549 08.05.2024

CS(COMM) 516/2024 01.07.2024 9958559549 24.06.2024

CS(COMM) 517/2024 01.07.2024 9811227766 01.05.2024

CS(COMM) 518/2024 01.07.2024 95555542111 06.06.2024

CS(COMM) 519/2024 01.07.2024 9555542111 05.06.2024

CS(COMM) 520/2024 01.07.2024 9811786067 05.06.2024

CS(COMM) 560/2024 06.07.2024 9873256616 05.06.2024

CS(COMM) 564/2024 08.07.2024 9999987283 05.07.2027

CS(COMM) 565/2024 08.07.2024 9811227766 02.07.2024

CS(COMM) 572/2024 09.07.2024 981133939 06.07.2024

CS(COMM) 573/2024 09.07.2024 9899331166 05.05.2024

CS(COMM) 574/2024 09.07.2024 9999918302 04.05.2024

CS(COMM) 582/2024 10.07.2024 9211732975 08.05.2024

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

M/S 
ALUTECH 
INDUSTRIES 
VS. RIYASAT

ADITYA 
LAROYIA

adv.adityalariya
@gmail.com

SURESH 
KUMAR VS. 
OMPRAKASH 
SIGH

KAPIL 
YADAV

legaumpetrium
@gmail.com

M/S SHIVANI 
LEATHER 
CLOTH 
INDUSTRIES 
VS. JITENDER 
MISHRA

MADHUR 
MAHAJAN

parthmahajana
dvocate@gmail.
com

SHIVANI 
LEATHER 
CLOTH 
INDUSTRIES 
VS. 
SUSHLENDE
R PANDEY

MADHUR 
MAHAJAN

parthmahajana
dvocate@gmail.
com

PLATINEX DB 
BATHWARE 
VS. NIRMALA 
BHURARAM

STUTI 
WASON

wasonandwaso
ngmailc.om

RCK LEASING 
VS. DINESH 
SODHI

ATUL 
RAWAT

rajkumarji.1960
@gmail.com

RCK LEASING 
VS. SACHIN 
SURI

ATUL 
RAWAT

rajkumarji.1960
@gmail.com

STATE BANK 
OF INDIA VS. 
MEENU 
KUMARI

SWWETY 
SOOD 

mssoodadvocat
e@gmail.com

KUNAL 
CONCHEM 
PVT LTD VS. 
M/S 
MATHIYAN 
CONSTRUCTI
ON PVT LTD

SUMATI 
SHARMA

anubhavshangl
e@gmail.com

HADEED 
ENTERPRISE
S VS. M/S 
MAHALAXMI 
INDUSTRIES

JASPAL 
SINGH

advocatefaizkha
n@gmail.com

NAVEEN JAIN 
VS. M/S 
VERMA 
ENTERPRISE
S

STUTI 
WASON

wasonandwaso
ngmailc.om

RAJKMAL 
PLYWOOD VS. 
A B SALES 

ATUL 
KHARBAND
A

r.a.g.chambers
@gmail.com

PUNJAB 
NATIONAL 
BANK VS. 
KAMAL 
SHARMA

SAURAV 
BHASIN

sauravbhasin10
@gmail.com

PARVEEN 
KUMAR 
GARG VS. 
KISHAN 
KUMAR

SAMEER 
SIDHAR 

sameer.sidhar
@metropolitanl
egal.in

M/S DELHI 
LIQUORS VS. 
M/S RAISEN 
MARKETING 
PVT LTD

MANISH 
KUMAR

adv.jatinkumar
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

15 West

CS(COMM) 583/2024 10.07.2024 8700141454 10.06.2024

CS(COMM) 584/2024 10.07.2024 B.S. YADAV 9212036130 06.07.2024

CS(COMM) 592/2024 15.07.2024 9810047059 05.07.2024

CS(COMM) 593/2024 15.07.2024 9810047059 05.07.2024

CS(COMM) 594/2024 15.07.2024 9810171302 06.06.2024

CS(COMM) 602/2024 18.07.2024 VIJAY 9015990409 10.07.2024

CS(COMM) 619/2024 23.07.2024 9811403864 22.04.2024

CS(COMM) 646/2024 29.07.2024 9212002049 08.07.2024

CS(COMM) 647/2024 29.07.2024 9810326222 01.07.2024

CS(COMM) 648/2024 29.07.2024 9868068675 22.07.2024

CS(COMM) 649/2024 29.07.2024 8130707356 04.06.2024

16 West 01-07-2024

01-07-2024 9860396555

Not Mentioned

05-06-2024

01-07-2024

01-07-2024

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

PUNJAB 
NATIONAL 
BANK VS. 
AMAN GUPTA

ANUJ 
KUMAR

anujk4882@gm
ail.com

AMIT YADAV 
VS. KARAM 
CHAND 
SHARMA

advvicky2014@
gmail.com

CENTRAL 
BANK OF 
INDIA VS.  
M/S ONKAR 
PAINT SHARP 

AMAR 
SINGH

opexlaw261@g
mail.com

CENTRAL 
BANK OF 
INDIA VS. 
MAHIPAL 
ALR.

AMAR 
SINGH

opexlaw261@g
mail.com

RAI 
INNOTECH 
POLYM,ERS 
VS. ADITYA 
AUTO IND.

VISHAL 
GARG

visjalgarg777@
gmaol.com

VANDANA VS. 
RENU 

vijay.mirwal@g
mail.com

RAJESH 
SETHI VS. 
NITIN SHUKI

NARENDRA 
KALRA

kalra.narendra
@gmail.com

KROWN 
REALTORS 
AND 
DEVELOPERS 
VS. 
DHARAMIND
ER SINGH 
AHLUWALIA

MANDEEP 
SINGH 
KAPOOR

kapoorin@yaho
o.com

MONICA 
JANJIKHEL 
VS. GEETA 
ARORA

SACHIN 
WADHWA

sachinwadhwaa
dvocate@gmail.
com

ADHIRAJ 
FOOD 
PRODUCTS 
VS. R.M. 
ENTERPRISE
S

AMITABH 
KRISHAN

akris.n.associat
es@gmail.com

CHARANPAD
UKA 
INDUSTRIES 
VS. KARTAR 
TIRATHDAS 
SHAMNANI

RGB 
ASSOICATE
S

rinky601@gmai
l.com

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

203
Extn Block

Execution 
(Comm)/168/2024

M/s Real 
Coating Vs 
Ravindra 
Sharan

NITIN 
GARG(P),

CS 
(COMM)/541/2024

Canara Bank 
Vs Praveen 
Grover

Ashok 
Kakkar(P),

Execution 
(Comm)/167/2024

Union Bank Of 
India Vs Sunita 
Bhardwaj 
Proprietor Of 
M/s Sunita 
Enterprises

Deepa 
Gupta(P),

Execution 
(Comm)/166/2024

Aar Kay Fin 
Lease Pvt Ltd 
Vs Rani Jha

NIKHIL 
DAHIYA(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

16 West

01-07-2024 8095957280 27-07-2021

01-07-2024 9871334499

Not Mentioned

21-06-2024

01-07-2024 7290935137 28-05-2024

01-07-2024 9992456283

Not Mentioned

24-06-2024

03-07-2024

04-07-2024

08-07-2024 Not Mentioned

Not Mentioned

01-07-2024

09-07-2024

Not Mentioned

04-07-2024

09-07-2024

Not Mentioned

04-07-2024

09-07-2024 Not Mentioned 02-07-2024

09-07-2024

15-07-2024

15-07-2024 9899408618 12-07-2024

19-07-2024 9818823289 16-07-2024

20-07-2024 9555052211

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS 
(COMM)/540/2024

M/s Brijlaxmi 
Paper Products 
Private L Vs 
M/s Kct 
Trading 
Private 
Limited

Ashish 
Choudhury(
P),

shishchoudhury
adv@gmail.com 

CS 
(COMM)/539/2024

Adrem India 
Private 
Limited Vs 
Rajiv Lohia

Sameer 
Tripathi(P),

CS 
(COMM)/538/2024

M/s Purple 
United Sales 
Pvt Ltd Vs M/s 
Boots Bazaar

PRIYANK 
MOHAN(P),

kajal.palmail.g
mail.com

CS 
(COMM)/537/2024

Striker 
Industries 
Private 
Limited Vs 
Vajaram

ARVIND 
KUMAR(P),

Execution 
(Comm)/170/2024

San Wud 
Shoppe Pvt Ltd 
Vs Ashok 
Khurana

PANKAJ 
GUPTA(P),

Execution 
(Comm)/172/2024

The Star Prints 
Private 
Limited Vs Krf 
Limited

SANDEEP 
PURI(P),

CS 
(COMM)/569/2024

Punjab 
National Bank 
Vs Sarvesh 
Kakar

PRANSHU 
VASHIST(P)
,

CS 
(COMM)/579/2024

Punjab 
National Bank 
Vs Raj Hans

Saurav 
Bhasin(P),

+91~989933116
6/+91-
9868735570 

CS 
(COMM)/578/2024

Punjab 
National Bank 
Vs Rohit Garg

Saurav 
Bhasin(P),

+91~989933116
6/+91-
9868735570 

CS 
(COMM)/577/2024

Anand Motor 
Products Pvt 
Ltd Ar  Rinku 
Rohilla Vs 
Ankit 
Sachdeva Prop 
Sachdeva 
Weldors

CHANDAN 
MALIK(P),

chandamna1ik(
[l!l~mail.co

CS 
(COMM)/576/2024

Bank Of 
Baroda Vs Mr 
Jitender 
Madaan (prop 
Of Khushi 
Electricals)

Rupesh 
Dutta(P),

Execution 
(Comm)/181/2024

A R B Bearings 
Limited Vs 
Rahul Bearing 
Co

Rajeev 
Kumar(P),

CS 
(COMM)/596/2024

State Bank Of 
India Vs Bharti

SHALINI 
UPADHYAY
(P),

Shalinitipadhya
y.Advocate@g
mail.com

CS 
(COMM)/607/2024

Manash 
Lifestyle 
Private 
Limited Vs 
Sgm Trading 
Company

NAGESHW
AR 
KUMHAR(P
),

info@deyandku
mhar.com

CS 
(COMM)/614/2024

Atlas Logistics 
Private 
Limited Vs 
Star Ceiling 
Through Its 
Proprietor Ms 
Ramawati 
Pandey

Parshant 
Arora(P),

aro råCI 
råsh¿nt I 99 I 
la)snrail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

16 West

23-07-2024 9868936782 19-12-2023

22-07-2024

24-07-2024

24-07-2024

25-07-2024

25-07-2024

Not Mentioned

08-07-2024

26-07-2024 9213848628

Not Mentioned

08-07-2024

29-07-2024 8860635799 27-06-2024

29-07-2024

29-07-2024 98 i 0638066

Not Mentioned

07-06-2024

Misc DJ/474/2024 31-07-2024

07-07-2023 Not Mentioned

Not Mentioned
23-07-2024 Not Mentioned

Not Mentioned
03-07-2023 Not Mentioned

Not Mentioned
17 West CS (COMM) 01-06-2024 9350999608 29-05-2024

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS 
(COMM)/618/2024

Azvik Glasses 
Pvt Ltd Vs 
Frontage 
Infratech Pvt 
Ltd

Mahesh  
Chand(P),

maheshverma5
051@gmail.com

Execution 
(Comm)/187/2024

Union Bank Of 
India Vs Legal 
Herirs Azad 
Ahmed Ansari 
And Ors

KAMALJIT 
SINGH 
RANOT(P),

OMP (I) 
(COMM)/135/2024

Shriram 
Finance Ltd Vs 
Shyamvir

Manoj 
Kumar(P),

OMP (I) 
(COMM)/136/2024

Shriram 
Finance Ltd Vs 
Narender 
Sharma

Manoj 
Kumar(P),

Execution 
(Comm)/195/2024

Bank Of 
Baroda Vs 
Sunil Madan

Geetanjali 
Sharma(P),

CS 
(COMM)/632/2024

Monika Harjai 
Vs Care Health 
Insurance 
Limited

Amit Kumar 
Maihan(P),

9213848628/25
947352

CS 
(COMM)/641/2024

Rishal Singh 
Shekhawat 
Partner 
Parrytech 
Hydraulic Vs 
Yes Bank 
Through 
Manager

MD 
NAUSHAD 
ALAM(P),

CS 
(COMM)/653/2024

Swastik Pipe 
Ltd Vs Arihant 
Wheels And 
Cycles Pvt Ltd

SANJAY 
JAIN(P),

lex.corpn@gma
il.com

OMP 
(COMM)/9/2024

M/s Manomay 
Traders Vs 
Luminious 
Power 
Technology Pvt 
Ltd

VISHAL 
YADAV(P),

CS 
(COMM)/652/2024

Dinesh Kumar 
Agarwal Vs 
M/s Teh 
Hardware 
Shop

ANJALI 
NEHRA(P),

Real Coating 
Vs Ravindra 
Sharan

SIDDHART
H 
TEWARI(P),

CS 
(COMM)/506/2023

ICICI BANK 
Vs 
INDERJEET 
SINGH

Execution 
(Comm.)/191/2024

Priyanka 
Mittal 
Proprietor Of 
M/s Era 
Polymers Vs 
Aadideva 
Infratech Pvt 
LtdCS 

(COMM)/491/2023
FRESH PET 
PRIVATE 
LIMITED Vs 
BAHRI AGRO

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

202
Extn Block

CS 
(COMM)/479/2024

RAJNEESH 
MAGGON Vs 
SHRI JUBER 
PASHA

VINOD 
KUMAR

advocatevinod1
969@gmail.co
m



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees17 West

CS (COMM) 01-06-2024 9811896060 27-05-2024

MISC. DJ Misc DJ/371/2024 01-06-2024 9213392006 NIL

01-06-2024 9810137773 NIL

CS (COMM) 03-06-2024 9310121346 31-05-2024

CS (COMM) 03-06-2024 9311131978 16-05-2024

CS (COMM) 03-06-2024 9560396555 28-05-2024

04-06-2024 811133644 NIL

04-06-2024 811133644 NIL

CS (COMM) 05-06-2024 989185688 01-06-2024

CS (COMM) 05-06-2024 9717061109 19-04-2024

MISC. DJ Misc DJ/379/2024 06-06-2024 9810243904 NIL

CS (COMM) 06-06-2024 9015893668 29-05-2024

07-06-2024 811133644 NIL

07-06-2024 811133644 NIL

18 West 522/2024 01-07-2024 06.06.2024

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/480/2024

STATE BANK 
OF IONDIA Vs 
BISHNNU 
KUMAR ROY

ASHOK 
KUMAR

kumarashokadv
ocate@gmail.co
m

ANIL RANA 
Vs M/S INDUS 
TOWER LTD

MOHAR 
SINGH

moharsinghk10
@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/112/2024

D N 
PUBLICATIO
NS Vs DELHI 
URBAN 
SHELTER 
IMPROVEME
NT BOARD

KUMARSUS
HOBHAN

advocatesushob
han@gmail.co
m

CS 
(COMM)/485/2024

M/S SHIVAY 
INTERLINING 
LLP Vs 
MANISH 
AGGARWAL

ANAND 
MAHESHW
ARI

anandmaheshw
ari87@gmail.co
m

CS 
(COMM)/487/2024

STATE BANK 
OF INDIA Vs 
LALIT 
DHAKOLIA

NIRMAL 
MISHRA 

nirmalmishra.a
dv@gmail.com

CS 
(COMM)/488/2024

CANARA 
BANK Vs 
NAVNEET 
SAFETY 
WORKS

ASHOK 
KUMAR

ashokkumarleg
al@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/116/2024

SHRIRAM 
FINANCE LTD 
Vs JATIN 
SHARMA

MANOJ 
KUMAR

manojk.adv@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/117/2024

SHRIRAM 
FINANCE LTD 
VS VIKRAM 
KUMAR

MANOJ 
KUMAR

manojk.adv@g
mail.com

CS 
(COMM)/494/2024

M/S UPGRID 
SOLUTIONS 
PVT LTD Vs 
NEHA

ABIDNDRA 
MAHESHW 
ARI 

abhigaman.law
@gmail.com

CS 
(COMM)/495/2024

ASHOK 
BANSAL Vs 
KOHLI TENTS 
PVT LTD AND 
ORS

NISHANT 
ANAND

anand.nishant2
4@gmail.com

M/S 
KARYTRON 
ELECTRICALS 
PVT LTD Vs 
M/S EKKAA 
ELECTRONIC
S 
INDUSTRIES 
PVT LTD

ROHIT 
KUMAR 
MODI

Rkm_modi@re
diffmail.com

CS 
(COMM)/502/2024

BANK OF 
MAHARASTR
A Vs KANIKA 
CREATIONS

BIJAYA 
MOHAN 
GOSWAMI

advbmg2016@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/125/2024

SHRIRAM 
FINANCE LTD 
Vs VIKRAM 
KUMAR

MANOJ 
KUMAR

manojk.adv@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/126/2024

SHRIRAM 
FINANCE LTD 
Vs R V M 
PUBLIC 
SCHOOL

MANOJ 
KUMAR

manojk.adv@g
mail.com

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

210
Extn Block

CS 
(COMM)/522/2
024

Sanjay Jain Vs 
Nand Lal

Vipin 
Dilawari

 9312203957, 
9301875020

vipindilawari83
@gmail.com 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees18 West

524/2024 01-07-2024 29.05.2024

525/2024 01-07-2024 8860070760 10.09.2021

526/2024 01-07-2024 9911569395 27.05.2024

529/2024 01-07-2024

530/2024 01-07-2024 9811109763 29.05.2024

531/2024 01-07-2024 9717172204 03.06.2024

532/2024 01-07-2024 9873921590 06.06.2024

533/2024 01-07-2024 9873921590 06.06.2024

534/2024 01-07-2024 9643501636 30.05.2024

535/2024 01-07-2024 9899547705, 07.05.2024

536/2024 01-07-2024 9891836353

not provided

05.06.2024

543/2024 02-07-2024 9811786067 01.06.2024

550/2024 04-07-2024 9818208200 29.05.2024

552/2024 05-07-2024 9999347367 02.07.2024

553/2024 05-07-2024 05.06.2024

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/524/2
024

M/s Jindal 
Paper Mart Vs 
Krishan Lal

ARCHIT 
SINGHAL

9811156111,959
9043045

legal@sigmaleg
al.in

CS 
(COMM)/525/2
024

Sanjay Kumar 
Aggarwal Vs 
Mr Ajay

Jatin Sethi

jatinSsethi@gm
ail.com

CS 
(COMM)/526/2
024

R K Garments 
Vs J N  
Garments

V. K. Puri 

puries_l@yaho
o.co.in 

CS 
(COMM)/529/2
024

Bharat 
Bhushan 
Wadhwa Vs 
Shankar 
Chowdhary

N I T I N  A 
R O R A

9 8 1 8 1 8 9 6 6 
7

nitin.arora465
@gmil.com

CS 
(COMM)/530/2
024

Sh Raman 
Gandhi Vs Ms 
Deenee 
Packaging Pvt 
Ltd

GIRISH 
GAUR

girishgauradv@
yahoo.com

CS 
(COMM)/531/2
024

Naini Fincap 
Limited Vs 
Neetu

LALIT 
KUMAR 
DAHIYA

advkdhaiya.d81
@gmail.com

CS 
(COMM)/532/2
024

Kitply 
Industries Ltd 
Vs M/s Ply 
Samrat

RAJEEV 
KUMAR 
JHA

rajeevjha2004
@yahoo.in

CS 
(COMM)/533/2
024

Kit Marketing 
Pvt Ltd Vs 
Dhandhi 
Builders Ltd

RAJEEV 
KUMAR 
JHA

rajeevjha2004
@yahoo.in

CS 
(COMM)/534/2
024

M/s Rajesh 
Rajat And 
Associates 
Through Its Ar 
Arun Kumar 
Chahal Vs Ka 
Enterprises 
Through Its 
Proprietor Sh 
K Khan

POONAM 
RIMAL

contact@prlega
lhelps.com 

CS 
(COMM)/535/2
024

Manoj Kumar 
Aggarwal Vs 
Roshan Lal

Varun 
dhingra

varun_dhingra
@ymail.com 

CS 
(COMM)/536/2
024

Mohit 
Aggarwal Prop 
Of Salasar Ji 
Denim Vs 
Hasnen Khan 
Prop Of Ddl 
Jeans

Varun 
kumar jain

CS 
(COMM)/543/2
024

State Bank Of 
India Vs 
Deepak

Ms S. SOOD 
&          
ASSOC 
IATES 

msssoodadvoca
te@gmail.com 

CS 
(COMM)/550/2
024

Mr Anudeep 
Gupta Vs 
Praveen 
Kumar

Purvesh 
Buttan

purveshbuttan
@gmail.com

CS 
(COMM)/552/2
024

Varish 
Aggarwal Vs 
M/s Dollar 
Industries Ltd

Shantu 
Aggarwal

negquity01@g
mail.com

CS 
(COMM)/553/2
024

Kaizen 
Shipping Pvt 
Ltd Through 
Its A R Satish 
Vs Malhotra 
Electronics P 
Ltd

Anand Singh 
Rawat

9810883372 , 
8851407967

anand.rawat@g
mail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

18 West

554/2024 05-07-2024 9811176622

not provided

11.06.2024

561/2024 08-07-2024 9999914499 03.06.2024

570/2024 09-07-2024 9871158578 29.02.2024

571/2024 09-07-2024 04.07.2024

177/2024 10-07-2024

581/2024 10-07-2024 8527900653 05.06.2024

589/2024 11-07-2024 9899641617

not provided

09.07.2024

2/2024 15-07-2024 9811159376

595/2024 15-07-2024 9810047059 08.07.2024

600/2024 18-07-2024 10.07.2024

601/2024 18-07-2024 9811333939

not provided

12.07.2024

611/2024 19-07-2024 8447151507 16.07.2024

612/2024 19-07-2024 9811113374 12.07.2024

613/2024 20-07-2024 9810928188 10.07.2024

624/2024 24-07-2024 9350227991 16.07.2024

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/554/2
024

Ms New 
Modern Bazaar 
Departmental 
Stores Pvt Ltd 
Vs Rajeev 
Narula

Gurinder Pal 
Singh

CS 
(COMM)/561/2
024

Surinder Pal 
Singh Vs 
Jaspal Singh

Anmol 
Singh

singh.anmol00
47@gmail.com

CS 
(COMM)/570/2
024

Union Bank Of 
India Vs Balaji 
Restaurants 
Through Prop

Budhiraja

budhirajagrp@
gmail.com

CS 
(COMM)/571/2
024

Punjab 
National Bank 
Vs Mithlesh 
Mukhiya

Saurav 
Bhasin

9899331166 , 
9868735570

sauravbhasin10
@gmail.com

Execution 
(Comm.)/177/2
024

The Global 
Zone Hr 
Service 
Through Its 
Prop Kabeer 
Vs Vibrant 
Graphic Pvt 
Ltd Through 
Its Directors

S.K. 
Associates

9868172100 , 
9899445060

surendersingh.a
dv@gmail.com

CS 
(COMM)/581/2
024

Gaurang 
Singhania Vs 
Charanpaaduk
a Industries 
Private Ltd

Amit Mishra

amitmishralawc
hambers@gmai
l.com

CS 
(COMM)/589/2
024

Altech 
Equipments 
Pvt Ltd Vs 
Akasva 
Infrastructure 
Pvt Ltd

Jaspreet 
Singh

OMP (T) 
(COMM.)/2/20
24

Ikki Fabric 
Studio Vs Hdfc 
Bank Ltd

Pallav 
Saxena

advpallavsaxen
a@gmail.com

CS 
(COMM)/595/2
024

Central Bank 
Of India Vs 
Kunal Raj And 
Anr

Amar Singh

apexlaw261@g
mail.com

CS 
(COMM)/600/2
024

Hariom Steel 
Traders Vs 
Yadav 
Constructions

Sumit Saran 9716948836 , 
9650941688

sumitsaran@g
mail.com

CS 
(COMM)/601/2
024

Rajkamal 
Plywood Vs Ats 
Homes

Atul 
Kharbanda

CS 
(COMM)/611/2
024

Woodver 
Coatings Pvt 
Ltd Vs Nikhil 
Jain

Bharat 
Malhotra

bharatmal2@g
mail.com

CS 
(COMM)/612/2
024

Mr Mohit 
Arora Vs 
Shashank 
Aggarwal

S.Rohit 
Kumar

srohitlegalassoc
iates@gmail.co
m

CS 
(COMM)/613/2
024

Inderjeet 
Singh Vs 
Kaushalya 
Devi

Praveen Suri 

praveensuri73
@gmail.com

CS 
(COMM)/624/2
024

M/s J K 
Enterprises Vs 
M/s Empire 
Home 
Appliances Pvt 
Ltd

TK Dadhich

tkdadhich@gm
ail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

18 West

627/2024 25-07-2024 9811000126 23.07.2024

639/2024 26-07-2024 9899641617

not provided

16.07.2024

640/2024 26-07-2024 7717730165 24.07.2024

200/2024 29-07-2024 892083175

651/2024 29-07-2024 8860635799 27.06.2024

19 West 01-07-2024

01-07-2024 9958559549 20-06-2024

02-07-2024 9818189667 15-06-2024

03-07-2024

03-07-2024 9810880324 19-06-2024

03-07-2024 9810330428 07-06-2024

04-07-2024 9312276651 04-06-2024

04-07-2024 9810823566 03-06-2024

05-07-2024 9873921590 03-07-2024

05-07-2024 ASHOK JHA9968722450 02-07-2024

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/627/2
024

Union Bank Of 
India Vs 
Gurmeet Singh 
Gujral

Alok Kumar

alok.adv2001@
gmail.com

CS 
(COMM)/639/2
024

Chaudhary 
Timber 
Industries 
Private 
Limited Vs 
Aabad Ahmad 
Sidiqi 
Prorprietor 
Kishan Timber 
And Plywood 
Store

Jaspreet 
Singh

CS 
(COMM)/640/2
024

Juhie India Pvt 
Ltd Vs Pritam 
Singh And Anr

Samman 
Vardhan 
Gautam

officeofsamman
gautam@gmail.
com

Execution 
(Comm.)/200/2
024

Pgs Teleworld 
And Ors Vs 
Hyson System 
Ltd

Piyush Mital

piyushmittalad
vocate@gmail.c
om

CS 
(COMM)/651/2
024

Swastik Pipe 
Ltd Vs 
Vhaibhav 
Industries

Sanjay Jain

lex.corpn@gma
il.com

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

403
Extn Block

Execution 
(Comm.)/169/2
024

Execution 
(Comm.)/169/2024

Mars 
Distribution Vs 
 Pankaj 
Sharma Vs 
Pankaj Sharma

CS 
(COMM)/542/2
024

CS 
(COMM)/542/2024

M/s Sivani 
Leather Cloth 
Industries Vs 
Inderpreet 
Singh

MADHUR 
MAHAHAN

parthmahajana
dvocate@gmail.
com

CS 
(COMM)/544/2
024

CS 
(COMM)/544/2024

Bharat 
Bhushan 
Wadhwa Vs 
Alive Knits 
And Paints 
Through Its 
Partner

NITINA  
ARORA 

NITINARORA4
65@GMAIL.CO
M

Execution 
(Comm.)/171/2
024

Execution 
(Comm.)/171/2024

M/s R P 
Textile 
Through Its 
Prop Rahul 
Pruthi Vs M/s 
Su Di Fashion 
Prop Of Shashi 
TiwariCS 

(COMM)/545/2
024

CS 
(COMM)/545/2024

Prabhu Dayal 
Gupta Vs 
Madbow 
Venture  Ltd.

ASHOK 
SAINI

CS 
(COMM)/546/2
024

CS 
(COMM)/546/2024

Union Bank of 
India Vs K K 
Footwear

RASHMI 
SRIVASTAV
A

rashmi20a@gm
ail.com

CS 
(COMM)/549/2
024

CS 
(COMM)/549/2024

M/s Zeta 
Buildtech Pvt 
Ltd Vs M/s 
Origin 
Appliances Pvt 
Ltd

RAJEEV 
KUMAR 
TIWARI

r.tewari88@gm
ail.com

CS 
(COMM)/551/2
024

CS 
(COMM)/551/2024

FALLOW 
DEZIENCE 
TREE LLP Vs 
Vijay Dogra

NIMISH 
CHIB

nimishchib@g
mail.com

CS 
(COMM)/556/2
024

CS 
(COMM)/556/2024

Kit Marketing 
Pvt. Ltd. Vs 
M/s Parnika 
Commercial 
And Estates 
Pvt.Ltd.

RAJEEV 
JHA

rajeevjha2004
@yahoo.coin

CS 
(COMM)/557/2
024

CS 
(COMM)/557/2024

Neva Polymers 
Pvt Ltd Vs 
Arun Kumar 
Aggarwal

adv.seemagupta
2018@gmail.oc 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

19 West

06-07-2024 9999337580

06-07-2024 9599043045 19-06-2024

06-07-2024 20-06-2024

08-07-2024 9818639394 07-06-2024

08-07-2024 9818639394 24-06-2024

08-07-2024 9811833233 06-07-2024

Misc DJ/411/2024 09-07-2024 9953180830

10-07-2024 8178021574 10-06-2024

10-07-2024 9811096163 07-06-2024

18-07-2024 9953308007 15-07-2024

18-07-2024 8287291629 16-07-2024

19-07-2024 9810047059

19-07-2024 ROHIT 8287290629 16-07-2024

19-07-2024 9810047059 12-07-2024

19-07-2024 9871897844 12-07-2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

Execution 
(Comm.)/173/2
024

Execution 
(Comm.)/173/2024

M/s Aqualite 
Industries Pvt 
Ltd Vs Manoj 
Kumar 
Proprietor Of 
Mahalaxmi 
Traders

CS 
(COMM)/558/2
024

CS 
(COMM)/558/2024

Mayank 
Kumar Vs 
Malhotra 
Motors

DINESH 
CHANDRA

dineshtri210@g
mail.com

CS 
(COMM)/559/2
024

CS 
(COMM)/559/2024

Ajay Jain Vs 
Jagdish 
Sharma (Now 
Deceased) 
Through His 
Legal Hiers 
Deepak 
Sharma And 
Ors.

ARCHIT 
SINGHAL

legal@sigmaleg
al.in

CS 
(COMM)/566/2
024

CS 
(COMM)/566/2024

Jaspal Singh 
And Anr Vs 
Gurdeep Singh

PANKAJ 
MALIK

adv.jalamalik@
gmail.com

CS 
(COMM)/567/2
024

CS 
(COMM)/567/2024

Surinder Pal 
Singh and Anr 
Vs Gurdeep 
Singh

PANKAJ 
MALIK

adv.jalamalik@
gmail.com

CS 
(COMM)/568/2
024

CS 
(COMM)/568/2024

Punjab 
National Bank 
Vs Sh 
Siddharth 
Ahuja 
Proprietor M/s 
Parc Inc

MANISH 
SHERSIA

advpra123@gm
ail.com

Misc 
DJ/411/2024

Mahashian Di 
Hatti Pvt Ltd 
Vs Shree 
Balajee Entp 
And Others

SANJAY 
KUMAR 
SINGH

CS 
(COMM)/580/2
024

CS 
(COMM)/580/2024

Punjab 
National Bank 
Vs Kailash 
Sharma Prop 
Ms Prerna 
Enterprises

VISHAL 
TIWARI

tiwarivishal.adv
@gmail.com

CS 
(COMM)/588/2
024

CS 
(COMM)/588/2024

M/s Color 
Plates Vs M/s 
Creative 
Solutions And 
Ors.

K BASUDEV 
RAO

mabilkrao.advo
cate@gmail.co
m

CS 
(COMM)/603/2
024

CS 
(COMM)/603/2024

Shakuntlam 
Associates Vs 
Azafran 
Innovacion 
Limited

ANKUR 
BHASIN

bhasin1awcham
bers@gmai;.co
m

CS 
(COMM)/604/2
024

CS 
(COMM)/604/2024

Pushaan 
Nayyar Vs 
Myfojo Foomill 
Pvt Ltd

ANMOL 
SETHI

info@lawmangr
oup.com

OMP (I) 
(COMM.)/132/2
024

OMP (I) 
(COMM.)/132/2024

S C Wadhwa 
And Sons Huf 
Vs M/s Aircel 
Ltd. and Ors.

UJJWAL 
MALHOTR
A

CS 
(COMM)/608/2
024

CS 
(COMM)/608/2024

Curatenie 
Techno 
Solutions India 
Pvt. Ltd. Vs Htl 
Aircon Pvt. 
Ltd. Company adcrohit2@gma

il.com
CS 
(COMM)/609/2
024

CS 
(COMM)/609/2024

Central Bank 
of India Vs 
M/S Link 
Consultant 
And Engineers 
Through Its 
Prop Ram 
Kumar

RAVI 
KUMAR

apexlaw261@g
mail.com

CS 
(COMM)/610/2
024

CS 
(COMM)/610/2024

Chetan 
Sharma Vs 
United India 
Insurance Co. 
Ltd.

AMIT 
KUMAR 
MAIHAN



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

19 West

22-07-2024 02-07-2024

22-07-2024 9560019879 06-07-2024

23-07-2024 9312292558 06-07-2024

23-07-2024 8750394811 19-07-2024

24-07-2024

25-07-2024 9811362403 24-07-2024

26-07-2024

26-07-2024 9873256616 045-07-2024

27-07-2024

27-07-2024 9871059347 25-07-2024

27-07-2024 ARUN 9810163624 25-07-2024

27-07-2024 ABHISHEK 9716076561 19-07-2024

27-07-2024 9350227991 23-07-2024

30-07-2024 98811105891 18-07-2024

31-07-2024 9312520717 30-07-2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/616/2
024

CS 
(COMM)/616/2024

Naveen Jain 
Vs Gaurav 
Trading Co.

STUTI 
WASON

wasonandwaso
n@gmail.com

CS 
(COMM)/617/2
024

CS 
(COMM)/617/2024

Canara Bank 
Vs Sudhir 
Arora

SANJAY 
AGGARWA
L

legalukti63@g
mail.com

CS 
(COMM)/620/2
024

CS 
(COMM)/620/2024

Union Bank Of 
India Vs 
Balender 
Tiwari

DEEPA 
GUPTA

advocate.deepa.
guta@gmail.co
m

CS 
(COMM)/621/2
024

CS 
(COMM)/621/2024

Dr Mrs  Bimla 
Arora Vs 
Shemrock 
Bhilwara

ABHIRAJ 
JAYANT

abhiraj.jayant@
gmail.com

OMP (I) 
(COMM.)/133/2
024

OMP (I) 
(COMM.)/133/2024

Shriram 
Finance Ltd Vs 
Gagandeep 
Singh Mehta

MANOJ 
KUMAR

CS 
(COMM)/633/2
024

CS 
(COMM)/633/2024

M/s UK 
Abrasive 
Industries Vs 
M/s Kaytherm 
Boilers Pvt. 
Ltd.

SANDEEP 
GARG

sandeepgargan
dco@gmail.com

Execution 
(Comm.)/197/2
024

Execution 
(Comm.)/197/2024

Kshitij 
Sachdeva Vs 
Moksha Singh 
And Anr.

CS 
(COMM)/634/2
024

CS 
(COMM)/634/2024

M/s Kunal 
Conchem Pvt 
Ltd Vs M/s 
Aps Hydro Pvt. 
Ltd. And Ors.

SUMATI 
SHARMA

anubhavshangl
e@gmail.com

Execution 
(Comm.)/199/2
024

Execution 
(Comm.)/199/2024

Rajendra 
Prasad 
Agarwal Vs 
Javed Khan

CS 
(COMM)/642/2
024

CS 
(COMM)/642/2024

Pankaj Jain 
Proprietor 
Mahavir Ply 
And Wood Vs 
Shikha 
Aggarwal 
Proprietor 
Bansal Timber 
And Plywood

RAHUL 
VERMA

djain5857@gm
ail.com

CS 
(COMM)/643/2
024

CS 
(COMM)/643/2024

Om Logistics 
Ltd. Vs 
American 
Pharma 
remedies LLP

advaocatearun2
3@gmail.ocm

CS 
(COMM)/644/2
024

CS 
(COMM)/644/2024

M/S 
Mahalaxmi 
Lumbers Pvt. 
Ltd. Vs M/s 
Badayas 
Kitchen

adv.rahulkhann
a288@gmail.co
m

CS 
(COMM)/645/2
024

CS 
(COMM)/645/2024

D R Polymers 
Pvt Ltd Vs 
Chinar Forge 
Limited

TREMBA 
KESH 
DADHICH

rkdachies@gma
il.com

CS 
(COMM)/654/2
024

CS 
(COMM)/654/2024

Dodeja 
Electrical 
Engineers Vs 
Larsen And 
Toubro 
Limited

GURSAT 
SINGH 
VACHHER

gursat@gsvkgal
.com

CS 
(COMM)/658/2
024

CS 
(COMM)/658/2024

Punjab 
National Bank 
Vs Shri Varun 
Gambhir

ANJALI 
NEHRA



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

20 1 EX (COMM) 107/2024 02.07.2024 05.06.2024

1 OMP(COMM) 140/2024 02.07.2024 8505902233 03.06.2024

1 OMP(COMM) 141/2024 02.07.2024 8505902233 04.06.20245

1 CS(COMM) 517/2024 03.07.2024 9871457890 21.05.2024

1 CS(COMM) 520/2024 04.07.2024 ANKIT RAJ 31.05.2024

1 CS(COMM) 521/2024 04.07.2024 ANKIT RAJ 31.05.2024

1 CS(COMM) 522/2024 04.07.2024 ANKIT RAJ 31.05.2024

1 CS(COMM) 523/2024 04.07.2024 ANKIT RAJ 31.05.2024

1 CS(COMM) 524/2024 04.07.2024 997 1357 07 4 04.06.2024

1 CS(COMM) 525/2024 04.07.2024 9910903521 07.05.2024

1 CS(COMM) 529/2024 06.07.2024 9990605966 01.07.2024

1 CS(COMM) 531/2024 08.07.2024 8826307745 30.05.2024

1 CS(COMM) 532/2024 08.07.2024 8826307745 30.05.2024

1 CS(COMM) 543/2024 10.072024 9911886609 12.05.2024

1 CS(COMM) 550/2024 11.07.2024 9717008833 08.07.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

HOTEL 
MARINA VS. 
THE PARTAP 
STEELS 
ROLLING 
MILLS (1935) 
LTD.

ROHAN 
PODDAR & 
VIGNESH 
RAJ 

7044065747, 
7204236360 ROHAN.PODD

AR@LAWCHA
MBER.INS, 
VIGNESH.RAJ
@LAWCHAMB
ERS.IN 

M/S MS 
BUILDERS VS. 
UNION OF 
INDIA

SIMA 
SINGH

NOT 
AVAILABLE

M/S MS 
BUILDERS VS. 
UNION OF 
INDIA

SIMA 
SINGH

NOT 
AVAILABLE

CANARA 
BANK VS. 
SUNDARSHA
N

RISHI 
CHAWLA

CHAWLAASSO
CIATES1977@
GMAIL.COM

PUNJAB 
NATIONAL 
BANK VS. 
FASHION 
HOUSE

7838379879, 
9968368407

ADV.ANKIT.M
AIL@GMAIL.C
OM 

PUNJAB 
NATIONAL 
BANK VS. 
RAJA NAND 
JHA AND 
ANR.

7838379879, 
9968368407

ADV.ANKIT.M
AIL@GMAIL.C
OM 

PUNJAB 
NATIONAL 
BANK VS. 
PAPPU 
KUMAR

7838379879, 
9968368407

ADV.ANKIT.M
AIL@GMAIL.C
OM 

PUNJAB 
NATIONAL 
BANK VS. 
TANISHAJ 
STORE

7838379879, 
9968368407

ADV.ANKIT.M
AIL@GMAIL.C
OM 

DEUTSCHE 
BANK AG VS. 
MR. AJAY 
TANWAR

SURI AND 
COMPANY 
LAW FIRM

litigation@suric
o.in

BANK OF 
INDIA VS. 
AERO 
DIGITECH 
AND ANR.

PAMNANI 
AND 
ASSOCIATE
S

pamnanineha@
yahoo.com

M/S KUDAN 
ELECTRO 
POWER (P) 
LTD. VS. 
KAILASH 
KUMAR JAIN

SHRAVAN 
KUMAR 
BANSAL

UNITEDMARK
@UNITEDAND
UNITED.COM 

BANK OF 
INDIA VS. 
AJAY

DR. SUMIT 
KUMAR

SUMITKUMAR
.CNLU271@GM
AIL.COM 

BANK OF 
INDIA VS. 
RENU SAHNI

DR. SUMIT 
KUMAR

SUMITKUMAR
.CNLU271@GM
AIL.COM 

MAHENDRA 
STEELS VSL 
SANJEEV 
KUMAR

PRATEEK 
MEHTA

PRATEEKMEH
TAS@GMAIL.C
OM

M/S 
KHEMCHAND 
HANDICRAFT
STHROUGH 
ITS SOLE 
PROPRIETOR 
MR 
KHEMCHAND 
KHATRI VS. 
ARIAT 
INTERNATIO
NAL 

AAYUSHMA
AN GAUBA, 
GUNJAN 
HHABRA

AAYUSHMAAN
@ADWLEGAL.
CO.IN



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

20

1 CS(COMM) 551/2024 11.07.2024 9920814714 11.06.2024

1 CS(COMM) 554/2024 15.07.2024 9818265615 19.06.2024

1 CS(COMM) 558/2024 16.07.2024 30.06.2024

1 CS(COMM) 561/2024 19.07.2024 9654545855 25.10.2024

1 CS(COMM) 565/2024 19.07.2024 27.05.2024

1 CS(COMM) 566/2024 19.07.2024 04.06.2024

1 CS(COMM) 570/2024 20.07.2024 19.03.2024

1 CS(COMM) 571/2024 20.07.2024 08.12.2023

1 CS(COMM) 578/2024 22.07.2024 9899616930 04.07.2024

1 CS(COMM) 579/2024 22.07.2024 9999722788 05.07.2024

1 CS(COMM) 580/2024 22.07.2024 9999722788 05.07.2024

1 CS(COMM) 588/2024 24.07.2024 9971853567 27.05.2024

1 CS(COMM) 587/2024 24.07.2024 9810127096 01.05.2024

1 CS(COMM) 593/2024 25.07.2024 9818336108 30.05.2024

1 CS(COMM) 595/2024 26.07.2024 07.07.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

PARNIKA 
COMMERCIA
L  & ESTATES 
VS. 
GRANUIAR 
INFRA 
PROJECT

CHITVAN 
SINGHAL

SCHITVAN@Y
AHOO.CO.IN 

M/S P AND R 
INFRAPROJE
CTS LIMITED 
VS. M/S 
HINDUSTAN 
CONSTRUCTI
ON 

SAMEER 
CHANDWA
NI

CHANDWANIL
AWOFFICE@G
MAIL.COM

STATE BANK 
OF INDIA VS. 
SHIMLA

SUCHITA 
DIXIT

8896932838, 
9310967985

 
agnihotrisuchif
a.fV@gmail.co
m

BEE 
LOGISTICS 
SCM PVT LTD. 
VS. 
HEROSTONE 
PVT. LTD.

ADV. 
SHIVAM 
SHARMA

LEGAL@SHIV
AMSHARMA.I
NFO

PATANJALI 
FOODS 
LIMITED VS. 
M/S ASHA 
AND ASHA 
TRADERS

UNITED 
AND 
UNITED 

9650682928, 
011-26843455

RISHI@UNITE
DANDUNITED.
COM

HAHNEMAN
N SCIENTIFIC 
LABORATORY 
INDIA PVT. 
LTD. VS. 
MEERA 
RASTOGI 
TRADING AS 
HAHNEMAN
N MEMORIAL 
LABORATORY

UNITED 
AND 
UNITED 

9650682928, 
011-26843455

RISHI@UNITE
DANDUNITED.
COM

STATE BANK 
OF INDIA VS. 
SEPOY SURYA 
NARAYAN

SUNI 
SEHRAWAT

9212190624, 
9999330725

DELHILAWYE
R76@YAHOO.
CO.IN

STATE BANK 
OF INDIA VS. 
RAMESH

SUNI 
SEHRAWAT

9212190624, 
9999330725

DELHILAWYE
R76@YAHOO.
CO.IN

NISHA 
CARGO VS. B 
4 EXPRESS 
SERVICE

VIPUL 
AGGARWA
L

ADV.VIPULAG
GARWA1994@
GMAIL.COM

SHASHANK 
ABHYANBKA
R VS. 
SPICEJET 
LTD.

ANKAN 
SURI

NOT 
AVAILABLE

ROHIT J 
MATHEWS 
VS. 
INTERGLOBE 
AVIATION 
LTD.

ANKAN 
SURI

NOT 
AVAILABLE

MUKUL 
GUPTA 
MARKETISNA
G PVT. LTD. 
VS. M/S 
SINWOO 
PACK INDIA 
PVT. LTD.

MONICA 
GOEL & 
ASSOCIATE

advoactemonic
agoel@email.co
m

RAJEEV 
AGNIHOTRI 
AND ORS. VS. 
M/S 
MULTITEX 
FILTRATION 
ENGINEERIN
G LTD.

ANIL K 
BATRA, K N 
VANDANA

AANILKBATRA
@REDIFFMAI
L.COM 

M/S 
PRAGYAN 
METALS 
PRIVATE 
LIMITED VS. 
M/S 
ROUINDAK 
INDIA PVT. 
LTD. 

SANJAY  
KR. 
MISHRA

SANJAYK.ADV
OCATE@GMAI
L.COM 

CENTRAL 
BANK OF 
INDIA VS. 
MITHLESH 
GOEL

R & K 
LEGAL

871226784,783
8821105

KMUDGIL@K
KLEGAL.CO.IN 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

20

1 OMP(COMM) 157/2024 26.07.2024 9871208840 15.07.2024

1 CS(COMM) 603/2024 27.07.2024 04.07.2024

1 CS(COMM) 602/2024 27.07.2024 9810659593 27.05.2024

1 CS(COMM) 601/2024 27.07.2024 22.07.2024

1 CS(COMM) 607/2024 29.07.2024 9711136583 01.07.2024

1 CS(COMM) 616/2024 31.07.2024 28.06.2024

1 CS(COMM) 615/2024 31.07.2024 9044888880 01.12.2023

1 CS(COMM) 614/2024 31.07.2024 9999332412 08.07.2024

21 25 CS (COMM) 507/2024 01-07-2024 9971897143 17.05.2024

25 CS (COMM) 512/2024 02-07-2024 9717568635 24.05.2024

25 CS (COMM) 513/2024 02-07-2024 8588957065 05.06.2024

25 CS (COMM) 518/2024 04-07-2024 9582483990 22.05.2024

25 CS (COMM) 526/2024 05-07-2024 9716662014 03.06.2024

25 CS (COMM) 527/2024 06-07-2024 9899408618 06.04.2024

25 CS (COMM) 530/2024 08-07-2024 9311824970 05.06.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

NORTHERN 
RAILWAYS 
VS. SANTOSH 
SARDANA

DILIP 
KUMAR

ADVOCATEKU
ARDILIP@GM
AIL.COM 

KOTAK 
MAHINDRA 
PRIME 
LIMITED, VS. 
AKRAM 
QURESHI

AJAY 
UPPAL 

9811740125, 
8595845190

VIRTUOUS.PE
OPLE@GMAIL.
COM 

RAJAN JAIN 
VS. FNM 
PROPERTY 
SERVICES 
PVT. LTD.

RANJIT 
KHATRI

KHATRIRANJI
T@GMAIL.CO
M 

MR. SYED ALI 
ANWER 
MEHFOOZ & 
ANR. VERSUS 
DR. FARAH 
NASIR & ORS.

K. G. 
BANSAL 
AND S.K. 
BANSAL

26843455, 
26936783

UNITEDMARK
@UNITEDAND
UNITED.COM 

PAWAN GOEL 
ALKA GOEL 
VS. M/S STAR 
HEALTH AND 
ALLIED 
INSURANCE 
CAO. LT.D

KAUTALYA 
KAUSHIK

ADVKAUTILYA
KAUSHIK@G
MAIL.COM 

PUNJAB & 
SIND BANK 
VERSUS SMT. 
SONU AND 
ORS.

SUKHVIND
ER SINGH 
GULATI

9654419096, 
9899732673

SUKHVINDER
G7@GMAIL.CO
M 

STANDARD 
CHARTERED 
BANK 
VERSUS 
NIKHIL 
GUPTA

ERUDITE 
LEGAL

ADDTYA.KAPO
OR@ERUDITE
LEGAL.ASIA

UNION OF 
INDIA 
VERSUS M/S 
ANJANA 
ENGINEERIN
G WORKS

GAUTAM 
GUPTA

GSUASSOCIAT
ES@GMAIL.CO
M 

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

Geodis India 
Pvt Ltd Vs BFG 
International 
Pvt Ltd

Dhruv 
Chawla(P),

vchawla@krcco
.co.in

Indian Bank Vs 
Ashwani 
Kumar

SUSHIL 
KUMAR 
RAI(P),

raishushil10915
@gmail.com

Vrinder Kaur 
Banga Vs 
Diode Infra 
Private 
Limited

VINEET 
KAUSHIK(P
),

vineet1743@gm
ail.com

PEARL 
APPARTMEN
TS LIMITED 
AND ORS Vs 
OSJ 
INVESTMENT 
PRIVATE 
LIMITED AND 
ORS

SUSHIL 
Shukla(P),

ssalegal.09@g
mail.com

K T C INDIA 
LTD Vs YOGI 
EDUTRANSIT 
PRIVATE 
LIMITED

Ghanshyam 
Sharma(P),

gssharmalawch
ambers@gmail.
com

State Bank Of 
India Vs Veer 
Singh

SHALINI 
UPADHYAY
(P),

SHALINIADVO
CATE@GMAIL.
COM

Punjab 
National Bank 
Vs Lalit Kumar 
Tavar

Indra 
Narain(P),

NOT 
PROVIDED



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

21

25 CS (COMM) 535/2024 09-07-2024 8448859177 28.07.2024

25 CS (COMM) 536/2024 09-07-2024 8448859177 27.10.2024

25 CS (COMM) 537/2024 09-07-2024 8448859177 02.07.2024

25 CS (COMM) 542/2024 10-07-2024 9968368407 31.05.2024

25 CS (COMM) 544/2024 11-07-2024 9990042642 24.06.2024

25 CS (COMM) 545/2024 11-07-2024 8448859177 14.01.2024

25 CS (COMM) 546/2024 11-07-2024 8448859177 15.04.2024

25 CS (COMM) 553/2024 15-07-2024 98 10654743 30.05.2024

25 OMP (COMM) 146/2024 16-07-2024 9810189371 04.07.2024

25 CS (COMM) 560/2024 18-07-2024 965496844 20.12.2023

25 CS (COMM) 559/2024 18-07-2024 9811594109 28.06.2024

25 CS (COMM) 562/2024 19-07-2024 9953154353 25.06.2024

25 CS (COMM) 569/2024 20-07-2024 9212190624 19.03.2024

25 CS (COMM) 567/2024 20-07-2024 9999330725 17.05.2024

25 OMP (COMM) 151/2024 20-07-2024 9899954567 Not Provided

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

M/s Crystal 
Crop 
Protection 
Limited Vs 
Sheel Kumar 
Yadav

Bhawesh 
Phular(P),

advocatebphula
r@gmail.com

M/s Crystal 
Crop 
Protection 
Limited Vs
 U B Chandra 
Shekhar

Bhawesh 
Phular(P),

advocatebphula
r@gmail.com

M/s Crystal 
Crop 
Protection 
Limited Vs 
Sh  Nathu 
Singh Dhakad

Bhawesh 
Phular(P),

advocatebphula
r@gmail.com

Punjab 
National Bank 
Vs Raja Bala 
Sharma

Ankit 
Raj(P),

adv.ankit.mail
@gmail.com

Punjab 
National Bank 
Vs Anuj 
Srivastava

ANSHUMA
N 
SRIVASTAV
A(P),

SRI.ANSHU83
@GMAIL.COM

M/s Crystal 
Crop 
Protection 
Limited Vs 
S Muthu Samy

Bhawesh 
Phular(P),

advocatebphula
r@gmail.com

M/s Crystal 
Crop 
Protection 
Limited Vs Sh 
Shyam Kumar 
Kisan Chand 
Vibhute

Bhawesh 
Phular(P),

advocatebphula
r@gmail.com

Bajrang Lal 
Proprietor Of 
M/s P S
 Moulding Vs 
M/s Tdi 
Infracorp India 
Ltd

PREM 
CHANDRA 
Jha(P),

pcjhaadvocates
@gmail.com

Deepak 
Ochaney Vs Ms 
Indiabulls 
Ventures 
Limited

DESH  
RAJ(P),

deshrajkawshol
@gmail.com

Sunil Kumar 
Gupta Vs Ms 
Silverglades 
Infrastructure 
Pvt Ltd

Kislaya 
Mishra(P),

kk.mishra@mid
aslegal.org

Raj Kumar 
Gulati  And 
Others Vs M/s
 Merit Exports 
Pvt Ltd

Pramod 
Kumar 
Sinha(P),

P.K.SINHA72@
GMAIL.COM

Bank Of 
Baroda Vs 
Jaspal Singh

Sumeet 
Anand(P),

sumeetanand.a
dv@gmail.com

State Bank Of 
India Vs Sepoy
 Santosh 
Kumar Limbu

Sunil 
sehrawat(P),

DELHILAWYE
RS76@GMAIL.
COM

State Bank Of 
India Vs Nitu 
Singh

Sunil 
sehrawat(P),

DELHILAWYE
RS76@GMAIL.
COM

Vijay Kumar 
Vs Tata Capital 
Housing 
Finance Ltd

Hemant 
Singh(P),

hemantadvocat
e20@gmail.co
m



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

21

25 CS (COMM) 568/2024 20-07-2024 9212190624 19.03.2024

25 CS (COMM) 577/2024 22-07-2024 9548888420 12.03.2024

25 CS (COMM) 581/2024 23-07-2024 1141085620

25 CS (COMM) 586/2024 24-07-2024 9811129475 06.06.2024

25 CS (COMM)/ 585/2024 24-07-2024 9910111711 04.03.2024

25 CS (COMM)/ 591/2024 25-07-2024 9971336611 09.07.2024

25 OMP (COMM) 155/2024 25-07-2024 8882440743 03.07.2024

25 CS (COMM) 594/2024 26-07-2024 9953394364

25 CS (COMM) 600/2024 27-07-2024 9312210067 12.07.2024

25 CS (COMM) 599/2024 27-07-2024 9999960284 21.05.2024

25 CS (COMM) 598/2024 27-07-2024 9999877470 26.06.2024

25 OMP (COMM) 159/2024 27-07-2024 9810634209 16.07.2024

25 CS (COMM) 606/2024 29-07-2024 9315410848 07.06.2024

25 CS (COMM) 598/2024 27-07-2024 9999877470 26.06.2024

22 24 01-07-2024 9871692197 27/05/2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

State Bank Of 
India Vs Sepoy 
Indrajit Kumar

Sunil 
sehrawat(P),

DELHILAWYE
RS76@GMAIL.
COM

The Supreme 
Industries 
Limited Vs 
Atul Devidas 
Agade Trading 
As United Agro 
Pipes 
Industries

SHRIHAR 
TRIPATHI(
P),

icgali@boustip.i
n

Burberry 
Limited And 
Ors Vs 
Soukessence

Shravan 
Bansal(P),

: unitedmark 
unitedandunite
d.com

NOT 
PROVIDED

M/S 
PROFESSION
AL IMPEX 
PVT LTD Vs 
M/S ANJANI 
TECHNOPLAS
T LTD

REEMA 
MISHRA(P),

klmishraadvo@
gmail.com

M/S IPL 
BIOLOGICALS 
LTD Vs M/S
 SRI BASAVA 
AND 
COMPANY 
AND ANR

Umakant 
Kataria(P),

lexsolution35@
gmail.com

State Bank Of 
India Vs 
Suresh Kumar

VAIBHAV 
YADAV(P),

VAIBHAV.YAD
AV@HOTMAIL
.COM

atul magan Vs 
Tata capital 
housing 
finance

rashi 
suri(P),

info@upscalele
gal.com

Hamdard 
National 
Foundation 
(india) Vs Ajwa 
Food Products

SHIVENDR
A PRATAP 
SINGH(P),

shivendra@the
acmeco.com

NOT 
PROVIDED

Dr Basudev 
Chandra 
Mallik Vs 
Sradya 
Lifecare P Ltd

Roshan Lal 
Saini(P),

lawyersaini@ya
hoo.com

Herms Nature 
Private 
Limited Vs 
New
 Modern Bazar 
Departmental 
Stores Private 
Limited

Tarun 
Agarwal(P),

advtarun1983@
gmail.com

P C Bangur 
Minerals 
Limited Vs 
Ramesh Chan 
And Othere

Shubham 
Agarwal(P),

shubhamaggar
wal1308@gmail
.com

Union Of India 
Vs M/s 
Girdhari Lal 
Chauhan And 
Sons

RAM 
KAWAR(P),

ram.kawar@ya
hoo.com

Cci Worldwide 
Logistics Pvt 
Ltd Formerly 
Known As 
Avvashya Cci 
Logistics Pvt 
Ltd Vs Avaada 
Sunrise Energy 
Pvt Ltd And  
Ors

Bhanu 
Gupta(P),

dhera2sharma
@gmail

P C Bangur 
Minerals 
Limited Vs 
Ramesh Chan 
And Othere

Shubham 
Agarwal(P),

shubhamagarw
all 
308@gmail.co
m

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/508/2024

Deutsche Bank 
Ag Vs Vision 
Smt Solutions 
Pvt  Ltd And 
Ors

Gurvinder 
Suri(P),

litigation@suric
o.in



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees22

24 01-07-2024 8896932838 31/05/2024

24 01-07-2024 8896932838 31/05/2024

24 01-07-2024 Not available

Not available

31/05/2024

24 03-07-2024 9810427567 31/05/2024

24 03-07-2024 9953755892

Not available

24/05/2024

24 04-07-2024 Not available

Not available

07/09/2024

24 06-07-2024 9910081008 16/05/2024

24 06-07-2024 9990132353 04/07/2024

24 08-07-2024 9899218215 05/07/2024

24 08-07-2024 9818199103 05/07/2024

24 08-07-2024 9810028877

Not available

02/02/2024

24 09-07-2024 9953180830 07/06/2024

24 09-07-2024 9720244068 06/06/2024

24 09-07-2024 8448859177 09/05/2024

24 11-07-2024 Not available

Not available

02/07/2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/510/2024

STATE BANK 
OF INDIA Vs 
Harish 
Chander 
Sharma

Suchita 
Dixit(P),

agnihotrisuchit
a@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/509/2024

STATE BANK 
OF INDIA Vs 
Vijender

Suchita 
Dixit(P),

agnihotrisuchit
a@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/511/2024

STATE BANK 
OF INDIA Vs 
Pramod Gupta 
Proprietor M/s 
Pg Enterprises

Shiv  
Tyagi(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/515/2024

Hil Limited Vs 
Oxirich 
Realtors 
Private 
Limited

Angad Singh 
Dugal(P),

angad@dugalgr
ewal.com

SUIT FOR 
RECOVERY

CS 
(COMM)/516/2024

Sani Sisters 
Inc Vs Zeus 
Fashions

PAVITRA 
KAUR(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/519/2024

BANK OF 
INDIA Vs 
AERO 
DIGITECH 
AND ANR

neha 
pamnani(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/528/2024

Ms Chelsea 
Blocks And 
Pipes Pvt Ltd 
Vs K D Khera 
And Co Private 
Limited AND 
ORS

PANKAJ 
GABA(P),

advocatepankaj
gaba9@gmail.c
om

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/142/2024

Sterling And 
Wilson Pvt Ltd 
Vs BHARAT 
ELECTRONIC
S LTD

Praveen 
Bhatia(P),

praveenbhatiao
ffice@gmail.co
m

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/143/2024

Benjamin 
Benjamin And 
Vats Vs 
Municipal 
Corporation Of 
Delhi

RAHUL 
MALHOTR
A(P),

RAHULSSMAL
HOTRA@GMA
IL.COM

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/144/2024

Union Of India 
Vs Mangalam 
Corporation

Om 
Prakash(P),

oumlawassociat
es@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/534/2024

Uflex Ltd Vs 
Uthara United

Rajeev 
Agarwal(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/540/2024

Indian Bank Vs 
Jiteendra 
Kumar and anr

vishal 
tiwari(P),

Tiwarivishal.ad
v@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/538/2024

Canara Bank 
Vs RISHAL

KUNAL 
SHARMA(P)
,

ADV.KUNAL91
@YAHOO.IN

SUIT FOR 
RECOVERY

CS 
(COMM)/539/2024

M/s Crystal 
Crop 
Protection 
Limited Vs 
Jagemeet 
Singh

Bhawesh 
Phular(P),

advocatebphula
r@gmail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/547/2024

Guangdong 
Skmei Watch 
Manufacture 
Co Ltd And 
Anr Vs Nivan 
Fashion And 
Anr

Ranjeet 
Sidhu(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

22

24 12-07-2024 Not available

Not available

17/05/2024

24 16-07-2024 8896932838 30/06/2024

24 16-07-2024 9818558690 01/07/2024

24 19-07-2024 9319708208 16/07/2024

24 19-07-2024 9717413994 17/04/2024

24 20-07-2024 9212190624 20/01/2024

24 20-07-2024 9212190624 19/03/2024

24 20-07-2024 9212190624 26/03/2024

24 20-07-2024 9953154353 11/06/2024

24 22-07-2024 Not available

Not available

16/05/2024

24 23-07-2024 9810017859 05/07/2024

24 23-07-2024 Not available

Not available

20/07/2024

24 23-07-2024 9810017859 06/07/2024

24 23-07-2024 9810017859 18/07/2024

24 24-07-2024 8010074443

Not available

06/05/2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/552/2024

Rajesh Goyal 
Vs Aaryavrat 
Products India 
Pvt Ltd 
Through Its 
Director Mr 
Rohit 
Aggarwal

POONAM 
RIMAL(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/557/2024

State Bank Of 
India Vs Anju

Suchita 
Dixit(P),

agnihotrisuchit
a@gmail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/555/2024

M/s 
Serveshwar 
Food  Product 
Pvt Ltd Vs M/s 
Novice Foods

Shailen 
Bhatia(P),

advocate.shaile
nbhatia89@gm
ail.com

APPEAL U/S 37 
OF 
ARBITRATION 
& 
CONCIALATIO
N ACT

ARB A 
(COMM)/7/2024

Ishwarya 
Lakshmi 
Chinnam Vs 
Shanta 
Kathuria

LALIT 
KUMAR(P),

edezin.fabric@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/563/2024

Praxis 
Consulting 
And 
Information 
Services Pvt 
Ltd Vs Anant 
Raj Ltd

Karanjot  
Singh(P),

karanjot.singh
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/572/2024

State Bank Of 
India Vs Sepoy 
Amit Kumar 
Goswami

Sunil 
sehrawat(P),

delhilawyers76
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/574/2024

State Bank Of 
India Vs Usha

Sunil 
sehrawat(P),

delhilawyers76
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/575/2024

State Bank Of 
India Vs Ashok 
Kumar

Sunil 
sehrawat(P),

delhilawyers76
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/573/2024

Bank Of 
Baroda Vs 
Diksha

Sumeet 
Anand(P),

sumeetanand.a
dv@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/576/2024

Intex 
Technologies 
India Limited 
Vs Gaurav 
Distributors 
Ors Through 
Its 
Partnersauthor
ized 
Signatories

KARMVEER 
KARMVEER
(P),

SUIT FOR 
TRADEMARKS

CS 
(COMM)/584/2024

Hugo Boss Ag 
Vs Hugo Mens 
Hub

Shravan 
Bansal(P),

skbansalipr@g
mail.com

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/154/2024

Union Of India 
Vs M/s 
Girdhari Lal 
Chauhan And  
Sons

RAM 
KAWAR(P),

SUIT FOR 
TRADEMARKS

CS 
(COMM)/583/2024

Navin Kumar 
Shroff Vs 
Vaishnavi 
Multygrains 
Private 
Limited

Shravan 
Bansal(P),

skbansalipr@g
mail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/582/2024

Hugo Boss Ag 
Vs Sushil 
Kumar 
Agarwal

Shravan 
Bansal(P),

skbansalipr@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/589/2024

Berger Paints 
India Limited 
Vs Perfect 
Readymix 
Solutions

Raj Kumar 
Ruhil(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

22

24 24-07-2024 9999063880

Not available

04/06/2024

24 25-07-2024 9654440307 23/07/2024

24 26-07-2024 9953394364 21/06/2024

24 26-07-2024 9811767023 02/07/2024

24 27-07-2024 Not available

Not available

08/07/2024

24 27-07-2024 Not available

Not available

13/07/2024

24 29-07-2024 9711496823 12/07/2024

24 29-07-2024 8376841313 12/07/2024

24 29-07-2024 9818906064 27/07/2024

24 29-07-2024 9953394364 21/06/2024

24 29-07-2024 9810017859 24/07/2024

24 30-07-2024 Not available

Not available

27/07/2024

24 31-07-2024 9811106945

Not available

27/07/2024

23 SOUTH Civil Case 04-07-2024 9999050853 07.06.2024

Civil Case 05-07-2024 9810343732 05.06.2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/590/2024

Rajeev 
Agnihotri And 
Ors Vs 
MULTITEX 
FILTERATION 
ENGINEERS 
LTD

Shashi 
Bala(P),

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/156/2024

Manju Magan 
And Ors Vs Ms 
Tata Capital 
Housing 
Finance Ltd

Aditya  
Chopra(P),

adityajustjurist
@gmail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/596/2024

Hamdard 
National 
Foundation 
(india) Vs 
Welcome 
Foods

SHIVENDR
A PRATAP 
SINGH(P),

SHIVENDRA@
THEACMECO.
COM

SUIT FOR 
TRADEMARKS

CS 
(COMM)/597/2024

Rachna Kangra 
Vs Nkg 
Infrastructure 
Limited 
Company

SUNIL 
KUMAR(P),

advsunil22@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/605/2024

Dr J S Malik 
Vs Fnm 
Property 
Service Pvt Ltd

RANJIT 
KHATRI(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/604/2024

Canara Bank 
Vs Ravinder 
Paswan

Dechen 
Angmo(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/611/2024

M/s Alpha 
Radios Vs 
Guruprasad H

Mohit 
Gupta(P),

MOHIT.07JUL
Y89@GMAIL.C
OM

SUIT FOR 
RECOVERY

CS 
(COMM)/612/2024

Canara Bank 
Vs Sushil Jain

Ekant  
Luthra(P),

ekant23@gmail
.com

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/160/2024

Sri Hans 
Enterprises Vs 
Airport 
Authority Of 
India

Natwar 
Rai(P),

natwarrai@gma
il.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/610/2024

Hamdard 
National 
Foundation 
(india) Vs 
Stemways 
Healthcare Pvt 
Ltd

SHIVENDR
A PRATAP 
SINGH(P),

SHIVENDRA@
THEACMECO.
COM

SUIT FOR 
TRADEMARKS

CS 
(COMM)/609/2024

Gant Ab Vs 
Ashok Kumar

Shravan 
Bansal(P),

skbansalipr@g
mail.com

APPEAL U/S 37 
OF 
ARBITRATION 
& 
CONCIALATIO
N ACT

ARB A 
(COMM)/10/2024

Nidhi Bagheria 
Vs Ambience 
Developers 
And 
Infrastructure 
Private 
Limited

Devmani 
Bansal(P),

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/162/2024

Delhi 
Development 
Authority Vs 
Cxl Titon 
Electronics 
Private 
Limited

Promila 
kapoor(P),

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/303/2024

Canara Bank 
Vs Sunil Alfred

NILENDU  
VATSYAYA
N(P),

nilenduvatsyay
ab@gmail.com

12, New Court 
Block-I

CS 
(COMM)/307/2024

State Bank Of 
India Vs 
Rajeshwari

KAMLESH 
KUMAR 
SINGH(P),

ksingh1123@re
diffmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

23 SOUTH

Civil Case 12-07-2024 9958832395 05.07.2024

Civil Case 18-07-2024 9990182901

Civil Case 19-07-2024 9950463492 16.07.2024

Civil Case 20-07-2024 9899266760

Civil Case 26-07-2024 9971891788 22.07.2024

Civil Case 29-07-2024 971121810 27.07.2024

24 SOUTH Commercial 20.07.2024 9654290606 18.07.2024

25 SH. SANDEEP YADAV South Commercial 03-07-2024 9711005868 25-06-2024

Commercial 08-07-2024 9213905829 08-05-2024

Commercial 08-07-2024 9654643317 03-06-2024

Commercial 11-07-2024 9810767331 01-07-2024

Commercial 11-07-2024 9810565959 07-06-2024

Commercial 23-07-2024 9654290606 01-07-2024

Commercial 24-07-2024 9811783019 28-05-2024

Commercial 27-07-2024 M.M. Sana 7838652432

Not Provided

25-07-2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/334/2024

Pawan Goyal 
Mpl Contractor 
Vs Executive 
Engineer And 
Ors

NITESH 
KUMAR(P),

vikas35bakshi
@gmail.com

12, New Court 
Block-I

CS 
(COMM)/342/2024

Bank Of India 
Vs M S Av 
Enterprises 
And Anr

Vishwanath  
prasad  
Tiwari(P),

vptiwariadvocat
e@gmail.com

Court fee not 
on record

12, New Court 
Block-I

CS 
(COMM)/346/2024

Fenn And 
Jacob 
Associates Vs 
Kakad Nidhish 
Deepak

M 
ABHIJNAN(
P),

delhi@lexpraxis
.org

12, New Court 
Block-I

CS 
(COMM)/348/2024

Raheja 
Developers Ltd 
Vs Foodies Et 
Al India Pvt 
Ltd

Suditi  
Batra(P),

manmeet.kaur
@karanjawala.i
n

Court fee not 
on record

12, New Court 
Block-I

CS 
(COMM)/357/2024

Mukesh Anand 
Vs Elan 
Limited

Rahul  
Chauhan(P),

info@aualegal.c
om

12, New Court 
Block-I

CS 
(COMM)/362/2024

Leafs And 
Roots India 
Private 
Limited Vs 
Nysaa Retail 
Venture 
Private 
Limited

AISHWARY
E 
VERMA(P),

aishwaryverma
@gmail.com

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New Court 
Block-I

CS (COMM) 
349/2024

N B 
MARKETING 
VS FOUR 
ELEVEN 
PHARMACY

DEEPAK 
SINGH 
THAKUR

ADVDEEPAKSI
NGHOFFICIAL
@GMAIL.COM

17, New Court 
Block-I

CS 
(COMM)/301/2024

T P Buildtech 
Pvt Ltd Vs M/s 
Jaya Infratech

RACHNA 
MAHESHW
ARI(P),

RACHNAMAH
ESHWARI74@
GMAIL.COM

17, New Court 
Block-I

CS 
(COMM)/319/2024

Icici Bank 
Limited Vs 
Ritika Chugh

MANISH 
DEWAN(P),

manish@dlfind
ia.com

17, New Court 
Block-I

CS 
(COMM)/320/2024

Ecklectic 
International 
Pvt Ltd Vs 
Kapil Trehan 
(prop Of 
Watchdog 
Security)

NILENDU  
VATSYAYA
N(P),

cb.tiwarilaw@g
mail.com

17, New Court 
Block-I

CS 
(COMM)/332/2024

Karnatka Bank 
Limited Vs 
Mithlesh 
Kumar Sharma

Ankit 
Mehta(P),

harendrajhori@
gmail.com

17, New Court 
Block-I

CS 
(COMM)/333/2024

Naresh Kumar 
Through Vs 
Radha Devi

DEEPAK 
ACHARYA(
P),

acharyadeepak
22@gmail.co1n

17, New Court 
Block-I

CS 
(COMM)/353/2024

N B Marketing 
Vs Raj Kumar 
Gard 
Proprietor Of 
Amh Wellness

Deepak 
Singh 
Thakur(P),

advdeepaksingo
fficial@gmail.c
om

17, New Court 
Block-I

CS 
(COMM)/354/2024

Krishiacharya 
Technologies 
Pvt Ltd Vs 
Zoofresh 
Foods Private 
Limited

Akshay 
Goel(P),

akshay.goell 
O@agandassoci
ates.in

17, New Court 
Block-I

CS 
(COMM)/360/2024

Anil Kumar Vs 
Crescent Care



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

25 SH. SANDEEP YADAV South

Commercial 31-07-2024 9717388358 04-05-2024

26 South Commercial 01-07-2024 9810132015 21.06.2024

Commercial 01-07-2024 9810021846 14.06.2024

Commercial 01-07-2024 Not Available 07.06.2024

Commercial 01-07-2024 Not Available 18.06.2024

Commercial 01-07-2024 9810343732 05.06.2024

Commercial 02-07-2024 9810868162 20.02.2024

Commercial 03-07-2024 9555570769

Not Available 

05.06.2024

Commercial 04-07-2024 9999050853

Not Available 

07.06.2024

Commercial 05-07-2024

Not Available 

05.06.2024

Commercial 06-07-2024 9990969164

Not Available 

21.05.2024

Commercial 06-07-2024 9205138055

Not Available 

03.07.2024

Commercial 08-07-2024 22.03.2024

Commercial 08-07-2024 9953630384 04.08.2023

Commercial 09-07-2024 Not available 

Not Available 

Not filed

17, New Court 
Block-I

CS 
(COMM)/363/2024

Bharat Arora 
Photography 
Vs Studds 
Accessories 
Ltd

Rahul 
Mohan 
Gautam(P),

Mohangautam1
41@gmail.com

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/292/2024

Patanjali 
Ayurved 
Limited Vs 
Migdine 
Foodies 
Private 
Limited

SUDARSHA
N 
BANSAL(P),

united@unitedi
pr.com

29, New Court 
Block-II

CS 
(COMM)/293/2024

State Bank Of 
India Vs Jagvir 
Singh

RajeevSagar

sagarandsagart
Slive.com

29, New Court 
Block-II

CS 
(COMM)/294/2024

M/s Aasthaa 
Industries Vs 
Rahul Kant 
Jha

MRITYUNJ
AY 
KUMAR(P),

legal@armyglo
bal.org

29, New Court 
Block-II

CS 
(COMM)/295/2024

Union Bank Of 
India Vs Anju

JITENDRA 
GARG 

jitendragargadv
@gmail.com

29, New Court 
Block-II

CS 
(COMM)/296/2024

State Bank Of 
India Vs Vimla 
Devi

KAMLESH 
KUMAR 
SINGH(P),

ksingh1123@re
diffmail.com

29, New Court 
Block-II

CS 
(COMM)/298/2024

EMU Lines 
Private 
Limited Vs 
Neeraj Kumar 
Proprietor 
Kumar And 
Sons Import 
Export

Uday 
Kumar(P),

advudaykumar
@gmail.com

29, New Court 
Block-II

CS 
(COMM)/302/2024

Candela 
Lighting 
Systems 
Private 
Limited Vs 
ATS Housing 
Private 
Limited

TARUN 
BALHARA(
P),

29, New Court 
Block-II

CS 
(COMM)/305/2024

Canara Bank 
Vs Asif 
Mukhtar

NILENDU  
VATSYAYA
N(P),

29, New Court 
Block-II

CS 
(COMM)/308/2024

Wholesome 
Nutrition LLP 
Vs Tamasha 
Coffee Shop

A. S. Anand 
& Dhurjati 
Verma 

9811667456  
9810058671

29, New Court 
Block-II

CS 
(COMM)/313/2024

Aman Travels 
Ltd Vs 
Milestone 
Tours And 
Travels

Vikrant 
Hudda(P),

29, New Court 
Block-II

CS 
(COMM)/314/2024

Decipher 
Talents Private 
Limited Vs 
Anmol Kalra

Shubhi 
Singh(P),

29, New Court 
Block-II

CS 
(COMM)/317/2024

Bank Of India 
Vs M/s Al 
Ahmed And  
Son Export 
And Ors

Vishwanath  
prasad  
Tiwari(P),

9990182901, 
807951974

vptiwariadvcate
@gmail.com

29, New Court 
Block-II

CS 
(COMM)/318/2024

M/s Ceekay 
International 
Delhi Through 
Its Partner Sh 
Prashant 
Asrani Vs Iffco 
Tokio Gic 
Limited

Atul Kumar 
Verma

advatul16@gma
il.com

29, New Court 
Block-II

CS 
(COMM)/321/2024

M/S EVERIN 
INDIA PVT 
LTD Vs M/S 
G2G 
ENTERPRISE
S

LALIT 
BHATI(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

26 South

Commercial 11-07-2024 9818570649 03.06.2024

Commercial 11-07-2024 9810868595 23.12.2021

Commercial 11-07-2024 05.06.2024

Commercial 15-07-2024 04.07.2024

Commercial 15-07-2024 7838393940

Not Available 
Commercial 22-07-2024 9999802592 11.07.2024

Commercial 26-07-2024 9868118015 19.07.2024

27 South NIL

28 NIL

29 14 7/2/24 9729202222 6/4/24

7/2/24 9971417326 6/25/24

7/3/24 9833947824 6/1/24

7/6/24 9999010507 4/9/24

7/11/24 9990577700 7/4/24

7/20/24 9818365119

N/A

5/27/24

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/327/2024

Max Healthcre 
Intitute 
Limited Vs 
Max Poly 
Clinic And 
Trauma Centre

Raunaq 
Kamath

office@ira.law
29, New Court 
Block-II

CS 
(COMM)/329/2024

Shri Rajender 
Prshad Vs 
Mukesh Arora

Mukesh 
Vashisht(P),

vashishtmukes
h09@gmail.co
m

29, New Court 
Block-II

CS 
(COMM)/331/2024

Om Infra Ltd 
Through Its 
Director 
Principle 
Officer Vs Ms 
Total Infra 
Equipment 
Services 
Through Its 
Proprietor

MANOJ 
MITTAL(P),

8800002499,9
868240214

hsharma1976@
gmail.com

29, New Court 
Block-II

CS 
(COMM)/338/2024

Loreal Sa Vs 
Katson 
International

K. G. Bansal, 
Shravan 
Bansal(P),

26843455,  
32959881

unitedmarkrciu
nitedandunited.
com

29, New Court 
Block-II

CS 
(COMM)/339/2024

Pro Care Kidz 
Pvt Ltd Vs 
Bigfoot Retail 
Solutions Pvt 
Ltd

SWATI 
CHANANA(
P),

22.09.2023 & 
03.07.2024

29, New Court 
Block-II

CS 
(COMM)/351/2024

Union Bank Of 
India Vs 
Rishabh 
Minhas

 QUAISAR 
ALI 

aliguaisar I 1 
O@gmail.com

29, New Court 
Block-II

CS 
(COMM)/358/2024

Diwan Chand 
Sharma Vs 
Neeraj Malik

Roop Chand  
Tiwari(P),

rctiwariadv@g
mail.com

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

RECOVERY 
SUIT

CS/COMM/2838/2
024

M/S 
INDOSPIRIT 
DISTRIBUTIO
N LTD. VS. 
ROHIT 
VERMA

KARAN 
GUPTA

KARAN@KGVS
LEGAL.COM

CS/COMM/2839/2
024

SANGAT 
SINGH VS 
MANGAT 
SINGH

ANIS 
MOHD.

MOHD.ANISH
962@GMAIL.C
OM

CS/COMM/2840/2
024

PARDEP 
KUMAR 
MALHOTRA 
VS. 
KNITCRAFT 
APPARELS 
INT.

GAURAV 
PURI

ADVGAURAVP
URI@GMAIL.C
OM

CS/COMM2859/20
24

NOVACARE 
APPLIANCES 
PVT. LTD. Vs 
GRYPHON 
APPLIANCES 
LTD.

VIKAS 
NAGWAN

JURISLAW@O
UTLOOL.COM

CS/COMM/2877/2
024

STATE BANK 
OF INDIA VS. 
PAPPU 
KUMAR

KRISHAN 
KUMAR

KRISHENKUM
AR@GMAIL.C
OM

CS/COMM/2893/2
4

STATE BANK 
OF INDIA VS. 
AZAZ KHAN

VARUN 
CHANDIOV



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

29 14

7/20/24 9868334630

N/A

5/13/24

CS/COMM/2912/24 7/23/24 8800784740 7/8/24

CS/COMM/2919/247/19/24 9968068994

N/A

5/20/24

CS/COMM/2921/24 7/24/24 9899454835 4/19/24

7/30/24 8896932838 7/22/24

7/27/24 9433433333 7/6/24

CS/COMM2933/24 7/30/24 9999569914 6/5/24

Trade Mark 7/5/24 9717720707 7/3/24

CS/COMM2890/24 7/17/24 880085892 7/10/24

7/28/24 9650682928 7/24/24

7/30/24 880085892 7/27/24

7/18/24 9810129320 7/11/24

30 SH. AJAY KUMAR JAIN 20 05-07-2024 9999904433 01.06.2024

12-07-2024 9999320409 31.05.2024

15-07-2024 9899855689 03.07.2024

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

RECOVERY 
SUIT

CS/COMM/2894/2
4

M/S 
PREMIER 
INFRA 
SERVICES 
PVT. LTD. VS. 
M/S OCEAN 
CONSTRUCTI
ONS

SHIVANAT
H 
MAHANTA

STATE BANK 
OF INDIA VS. 
KANTI RAM 

DHARMEN
DRA SINGH

SHUBHI673@
GMAIL.COM

SHRI OM 
CREATIONS 
VS. NEW 
SHOP C 
STORE 
NETWORKS 
PVT. LTD.

SHAURYA 
SHARMA

M/S NIPPON 
PAINTS VS. 
M/S SPACIUX 
CONCEPTS

RAKESH K. 
SHUKLA

MINALDUBE@
SPACIUX.IN

CS/COMM/2929/2
4

STATE BANK 
OF INDIA VS. 
PINTU 
KUMAR

SUCHITA 
DIXIT

AGNIHOTRISU
CHITA@GMAI
L.COM

CS/COMM/2923/2
4

INSTAVERITA
S INDIA VS. 
VAMA 
BUSINESS 
SOLUTIONS

VIREN 
BANGAL

VIRENBANSAL
1@GMAIL.CO
M

ACE ENERGY 
SOLUTION 
VS. PRABHA 
INFRASTRUC
TURE

CHANDAN 
MAITY

CHANDAN1MA
ITY@GMAIL.C
OM

CS/COMM/2858/2
4

GURUJI KA 
ASHRAM VS. 
SONIA 
KATHURIA

APURVA 
GAUR

CONTACT@LE
XTONEGROUP
.COM

BENTLY 
SYSTEMS VS. 
ATOMGCO

ANKUR 
KATYAL

ANKUKRKATY
AL@ASKLEGA
L.CON.IN

CS/COMM/2924/2
4

VICTORIA’S 
SECRET & CO. 
VS. KISHOR 
NARIS

S.K. 
BANSAL

RISHI@UNITE
DANDUNITED.
COM

CS/COMM/2932/2
4

BENTLEY 
SYSTEMS VS. 
WATMOV 
ENGINEERIN
G

ANKUR 
KATYAL

ANKUKRKATY
AL@ASKLEGA
L.CON.IN

CS/COMM/2883/2
4

ORIENT 
ELECTRIC VS. 
JITENDRA

GOVIND 
DUGGAL

GOVIND@DU
GALGREWAL.
COM

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2850/202
4

OM STEEL 
PVT LTD Vs 
ROBOT 
COMPONENT
S PVT LTD

Aditya 
Goel(P),

internationallei
ralnetwork(a)g
mail.com 

Commercial 
Suit

CS 
(COMM)/2871/202
4

DIFFERENT 
COUNTS Vs 
M/S 
KNITCRAFT 
APPARELS 
INTERNATIO
NAL PVT LTD

Ritwik 
Parikh(P),

 
ritwikoff@outlo
ok.com 

Commercial 
Suit

CS 
(COMM)/2876/202
4

TPS 
INFRASTRUC
TURE LTD Vs 
M/S INCH 
ENVIRO  
TECHNOLOGI
ES PVT LTD

Joby P 
Varghese(P),

LAWJPV@GM
AIL.COM 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

30 SH. AJAY KUMAR JAIN 20

22-07-2024 9821104506 03.07.2024

23-07-2024 9911730600

-

17.07.2024

24-07-2024 9810164421 21.07.2024

24-07-2024 9990366723 21.06.2024

25-07-2024 9818651449 22.07.2024

26-07-2024 9910044787 19.07.2024

26-07-2024 9818365119 24.07.2024

30-07-2024 9810496860 16.07.2024

30-07-2024 981180943 27.07.2024

31 MS. ANU GROVER BALIGA 21 01-07-2024 9560037688 6/5/24

01-07-2024 8130990609 6/3/24

02-07-2024 9729202222 6/4/24

02-07-2024 9729202222 6/4/24

02-07-2024 9899617989 6/4/24

02-07-2024 9953459952 6/10/24

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2896/202
4

M/S SUPER 
AGENCIES Vs 
MOOL 
CHAND AND 
CO 
CONTRACTS 
PRIVATE 
LIMITED

Ronak 
Gupta(P),

ronakguptal319
98@,gmail.com

Commercial 
Suit

CS 
(COMM)/2900/202
4

IDBI BANK 
LIMITED Vs 
M/S ARV 
GARMENTS

Saksham 
Mittal(P),

Commercial 
Suit

CS 
(COMM)/2903/202
4

AR KAY 
MEDICOS 
PRIVATE 
LIMITED Vs 
SAAMAG 
HEALTHCAR
E 
PROFESSION
AL 
MANAGEMEN
T PRIVATE 
LIMITED

AMIT 
DAYAL(P),

mail@amitday'
al.attomey

Commercial 
Suit

CS 
(COMM)/2902/202
4

CANARA 
BANK Vs 
HASMI 
BEGUM

Pratap 
Chandra  
Rana(P),

 
prana25000@g
mail.com

Commercial 
Suit

CS 
(COMM)/2913/202
4

M/S AVOOK 
GLOBAL PVT 
LTD Vs 
DEEPAK 
ARORA

UJJWAL 
JAIN(P),

vI5g0el512@gm
aiI.c0m

Commercial 
Suit

CS 
(COMM)/2916/202
4

BENTLEY 
SYSTEMS INC 
AND ANR Vs 
DIPTI 
RANJAN 
NAYAK

Rahul 
Beruar(P),

rahul.beruar@b
eruar.com

Commercial 
Suit

CS 
(COMM)/2917/202
4

STATE BANK 
OF INDIA Vs 
BALJIT 
SINGH

VARUN 
CHANDIOK
(P),

 
chambersofvar
unchandiok@g
mail.com 

Commercial 
Suit

CS 
(COMM)/2927/202
4

M/S SAINATH 
SEVABHAVI 
SANSTHA 
MAJALGAON 
Vs M/S 
INNOVATIVE 
FINANCIAL 
ADVISORS 
PVT LTD

SONU 
VIVAK(P),

kumarisabita20
13@gmail.com

Commercial 
Suit

CS 
(COMM)/2926/202
4

BENTLEY 
SYSTEMS 
AND ANR Vs 
RADIANT 
ENGINEERIN
G COMPANY

ANKUR 
KATYAL(P),

ankurkatval@a
sklegal.CO.in

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2499/202
4

Akom 
Technologies 
Pvt Ltd Vs 
Dialxtel India 
Private 
Limited And 
Ors

NITESH 
KUMAR(P),

MRINALSHAR
MA1429@GMA
IL.COM

Commercial 
Suit

CS 
(COMM)/2498/202
4

M/s Purple 
Monkey 
through its 
prop Vs 
Lifestyle And 
Media 
Broadcasting 
Limited 
through its AR

MRITYUNJ
AY 
KUMAR(P),

LEGAL@AMYG
LOBAL.ORG

Commercial 
Suit

CS 
(COMM)/2509/202
4

Ms Indospirit 
Distribution 
Limited Vs 
Tajinder Singh 
Wa Dhawan

Karan 
Gupta(P),

KARAN@KGVS
LEGAL.COM

Commercial 
Suit

CS 
(COMM)/2510/202
4

Ms Indospirit 
Distribution 
Limited Vs Mr 
Chitranjan 
Suri

Karan 
Gupta(P),

KARAN@KGVS
LEGAL.COM

Commercial 
Suit

CS 
(COMM)/2507/202
4

Indospirit 
Marketing Pvt 
Ltd Vs M/s 
Indo Bevtrade 
Pvt Ltd

Girish 
Bhardwaj(P)
,

ANAND.JHA@
ASJLEGAL.IN

Commercial 
Suit

CS 
(COMM)/2511/202
4

Jammu And 
Kashmir Bank 
Vs Granular 
Consultancy 
Service Pvt  
Ltd And Ors

ANURAG 
SHARMA(P)
,

RAUZLEGAL@
GMAIL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

31 MS. ANU GROVER BALIGA 21

02-07-2024 9599043048 6/6/24

04-07-2024 9990366723 6/21/24

04-07-2024 9810195013 0702/24

04-07-2024 9811360477 5/20/24

05-07-2024 9911730600 5/2/24

Misc DJ/513/2024 06-07-2024 9871323957 6/7/24

09-07-2024 9990577700 7/4/24

20-07-2024 9810254139 4/30/24

22-07-2024 9717028845 12/14/23

22-07-2024 9717028845 12/14/23

22-07-2024 9717028845 12/14/23

22-07-2024 9717028845 12/14/23

24-07-2024 9810239071 7/3/24

24-07-2024 9990577700 7/4/24

24-07-2024 9811379676 7/18/24

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2508/202
4

Naturegen 
Technologies 
Pvt Ltd Vs M/s 
Global Cane 
Sugar Services 
Pvt Ltd

ARCHIT 
SINGHAL(P
),

LEGAL@SIGM
ALEGAL.IN

Commercial 
Suit

CS 
(COMM)/2844/202
4

Canara Bank 
Vs Shri Rajesh 
Kumar Prop 
RJ  Enterprises

Pratap 
Chandra  
Rana(P),

PRANA25000
@GMAIL.COM

Commercial 
Suit

CS 
(COMM)/2843/202
4

M/s Convergia 
Digital 
Education Pvt 
Ltd Vs 
Edugeetha 
Learning 
Solution Pvt 
Ltd And Ors

RAJESH  
KUMAR(P),

KUMARRAJES
HADV@YAHO
O.COM

Commercial 
Suit

CS 
(COMM)/2842/202
4

M/s 
Maxposure 
Limited Vs 
M/s 
Thumbprint 
Advertising Pvt 
Ltd

VARUN 
CHOPRA(P)
,

NARESHADVO
CATE@YAHOO
.COM

Commercial 
Suit

CS 
(COMM)/2851/202
4

IDBI Bank Ltd 
Vs M/s Sai 
Kripa Plastic 
and Ors 
Through Its 
Propreiter

Saksham 
Mittal(P),

SGSJURIST@G
MAIL.COM

Commercial 
Suit

Mohit Kumar 
Gupta Vs M/s 
Intra Tech 
Computers Pvt 
Ltd

SANJIV 
SHARMA(P)
,

ADVOCATESA
NJIVSHARMA
@GMAIL.COM

Commercial 
Suit

CS 
(COMM)/2860/202
4

State Bank Of 
India Vs Sunil 
Sharma

KRISHAN 
KUMAR(P),

KRISHENKUM
AR@GMAIL.C
OM

Commercial 
Suit

CS 
(COMM)/2891/202
4

M/s Shivani 
Textiles Ltd Vs 
M/s AVA 
Apparels

PRAVEEN 
KAPOOR(P)
,

SWAYAMPAHI
@GMAIL.COM

Commercial 
Suit

OMP (I) 
(COMM)/35/2024

Idfc First Bank 
Ltd Vs 
Nakchhed  
Ram

SANJEEV 
PATHAK(P),

LITIGATION@
SRCSLEGAL.C
OM

Commercial 
Suit

OMP (I) 
(COMM)/34/2024

Idfc First Bank 
Ltd Vs 
Nakchhed  
Ram

SANJEEV 
PATHAK(P),

LITIGATION@
SRCSLEGAL.C
OM

Commercial 
Suit

OMP (I) 
(COMM)/32/2024

Idfc First Bank 
Ltd Vs Kishori  
Devi

SANJEEV 
PATHAK(P),

LITIGATION@
SRCSLEGAL.C
OM

Commercial 
Suit

OMP (I) 
(COMM)/33/2024

Idfc First Bank 
Ltd Vs 
Mehruddin  
Aminuddin

SANJEEV 
PATHAK(P),

LITIGATION@
SRCSLEGAL.C
OM

Commercial 
Suit

CS 
(COMM)/2910/202
4

M/s Profile IT 
Solutions Pvt 
Ltd Vs Qaisar 
Raza Khan

Taksh 
Suri(P),

BHARATMAL2
@GMAIL.COM

Commercial 
Suit

CS 
(COMM)/2911/202
4

State Bank Of 
India Vs 
Shamshuddin

KRISHAN 
KUMAR(P),

KRISHENKUM
AR@GMAIL.C
OM

Commercial 
Suit

CS 
(COMM)/2909/202
4

M/s 
Intergrated 
Batteries India 
Pvt Ltd Vs M/s 
Ingram Micro 
India Pvt Ltd

Vikas 
Bhatia(P),

VKSBHT6@G
MAIL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

31 MS. ANU GROVER BALIGA 21

24-07-2024 9811809439 7/20/24

24-07-2024 9899979242 5/4/24

26-07-2024 9910044787 7/19/24

26-07-2024 9654981794 7/19/24

29-07-2024 9891920235 5/17/24

32 SH. BHUPESH KUMAR 22 24-07-2024 9810597417 16-07-2024

22-07-2024 8486057784 15-07-2024

15-07-2024 8556059335 11-06-2024

12-07-2024 9718909886 06-07-2024

11-07-2024 9838660707 07-06-2024

10-07-2024 9810159436 27-06-2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2907/202
4

Bentley 
Systems 
Incorporated 
Vs Focus 
Geospatial 
Private 
Limited

Ankur 
Katyal(P),

ANKURKATYA
L@ASKLEGAL.
CO.IN

Commercial 
Suit

CS 
(COMM)/2908/202
4

Navneet Kaur 
Vs Highfive 
Global 
Networks 
Private 
Limited

Nivesh 
Sharma(P),

PRUDENSGLO
BUS@GMAIL.C
OM

Commercial 
Suit

CS 
(COMM)/2922/202
4

Bentley 
Systems Inc Vs 
Ram Gopal 
Raju and Anr

Rahul 
Beruar(P),

RAHUL.BERU
AR@BERUAR.
COM

Commercial 
Suit

CS 
(COMM)/2918/202
4

Dhani Loans 
And Services 
Ltd Vs M G 
Software 
Private 
Limited

SUNIL 
WALI(P),

WALIADVOCA
TE@GMAIL.C
OM

Commercial 
Suit

OMP 
(COMM)/65/2024

Container 
Corporation Of 
India Vs M/s 
Highway 
Roadlines Pvt 
Ltd

Rishi K. 
Awasthi(P),

RISHIKAWAST
HI@YAHOO.C
O.IN

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2901/202
4

M/S A.K.G 
STEEL 
INDUSTRIES 
Vs M/S 
KAMLA 
ADITYA 
CONSTRUCTI
ONS PVT. 
LTD.

UJJWAL 
JAIN

vkgoel512@;gm
aii.com

Commercial 
Suit

CS 
(COMM)/2892/202
4

M/S CUTE 
CARE LIFE 
SCIENCES 
PVT. LTD. Vs 
M/s GUPTA 
JEE PHARMA

Rohit Gour

advrohitgour@
gmail.com

Commercial 
Suit

CS 
(COMM)/2874/202
4

M/S 
FLAKTGROUP 
INDIA 
PRIVATE 
LIMITED Vs 
M/S FEBO 
ENGINEERIN
G PRIVATE 
LIMITED AND 
ORS.

DIXIT 
MEHTA

ADV.MEHTAD
IXIT@GMAIL.
COM

Commercial 
Suit

CS 
(COMM)/2873/202
4

CANARA 
BANK Vs Vijay 
Laxmi 
Electronics Pvt 
Ltd

KUMAR 
VISHWJEE
T

adv. 
vishwjeet@gma
il.com

Commercial 
Suit

CS 
(COMM)/2865/202
4

M/s ZENTIC 
PHARMACEU
TICAL Vs 
APSARA 
HERBALS

Varnika 
Bajaj

varnikabajajadv
ocate@gmail.co
m 

Commercial 
Suit

CS 
(COMM)/2863/202
4

ASHVAL 
VADERAA Vs 
IPSAA 
HOLDINGS 
PVT. LTD.

Sunil 
Choudhary

ramesh_kumar
_company@ya
hoo.co.in



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile Number

Advocate email 
ID

Date of e-
Payment of 
Court Fees

32 SH. BHUPESH KUMAR 22

06-07-2024 8800784740 04-06-2024

05-07-2024 991133 127 6 05-06-2024

05-07-2024 9999678571 05-04-2024

05-07-2024 9810195013 15-03-2024

04-07-2024 9643993275 02-05-2024

33 MS. NIRJA BHATIA 30 CS(COMM) 2906/2024 24.07.2024 9990577700 05.07.2024

34 31-07-2024 8010322614 23-07-2024

31-07-2024 9873645048 20-07-2024

24-07-2024 98 I I 700918 19-07-2024

23-07-2024 9717591162 15-07-2024

19-07-2024 9953737772 22-01-2024

10-07-2024 9838660707 27-05-2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2862/202
4

STATE BANK 
OF INDIA Vs 
MR. AVINASI 
CHINNATHA
MBI

Dharmendra 
Singh

shubhi1673@g
mail.co m 

Commercial 
Suit

CS 
(COMM)/2847/202
4

HARISH 
KUMAR Vs 
M/S. DIOS 
LIFESCIENCE
S PRIVATE 
LIMITED 
THROUGH 
ITS 
DIRECTOR

Arun 
Sharma

contactus@akj 
law. in

Commercial 
Suit

CS 
(COMM)/2848/202
4

M/s Samara 
India Private 
Limited Vs 
M/S. M S 
MOTOR CO

Brijesh 
Singh

amareshsingha
dvocate@gmail.
com 

Commercial 
Suit

CS 
(COMM)/2849/202
4

M/s Convergia 
Digital 
Education Pvt 
Ltd through its 
authorised 
representative 
Mr. Guru Dutt 
Sharma Vs Mr 
Girija Nandan 
Pandey 
Proprietor 
M/s. Giruja 
Pustak 
Bhandar

RAJESH 
KUMAR

kumarrajeshad
v@yahoo.com

Commercial 
Suit

CS 
(COMM)/2837/202
4

IDBI BANK 
LTD. Vs M/S 
JAY RAM DEV 
TIMBER AND 
PLYWOOD 
AND OTS

Saksham 
Mittal

sgsjurist@gmail
.com

SBI V/S Mrs 
Rajo

Krishan 
Kumar

krishankumar
@gmail.com

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

Commercial 
Suit

CS (COMM)/2930/2024

BALAJI 
ENTERPRISE
S Vs ZESTHA 
PROJECTS 
PVT. LTD. 
AND ORS.

Preeti 
kumari

amreshllm@gm
ail.com 

Commercial 
Suit

CS (COMM)/2931/2024 

M/S 
DETERGEO 
CHEM PVT. 
LTD. Vs TULSI 
CHEMICALS

Manish 
Raghav

raghavlawefile
@gmail.com

Commercial 
Suit

CS 
(COMM)/2904/202
4

M/S VARUN 
BEVERAGES 
LTD. Vs M/S 
AXIS E CORP 
SOLUTIONS 
PVT. LTD. 
AND ORS.

puneet bajaj

advocate.punee
t31@gmail. com

Commercial 
Suit

CS 
(COMM)/2899/202
4

ASHIANA 
HOMES 
PRIVATE 
LIMITED Vs 
ASHIANA 
HOMES AND 
BUILDERS

Keshav 
Singh Saini

pktiwari@knrn.
in 

Commercial 
Suit

CS 
(COMM)/2886/202
4

M/S LORD 
FINCAP LTD. 
Vs M/S 
RVANTAGE 
MERCHANDI
SE PVT. LTD. 
AND ORS.

SHEKHAR 
CHAUHAN

OFFICE@ASH
ARMA.IN 

Commercial 
Suit

CS 
(COMM)/2861/202
4

Mahesh Edible 
Oil 
Corporation 
Pvt Ltd Vs M/S 
Shiv Traders

Varnika 
Bajaj

vamikabajajadv
ocate@gmail.co
m

http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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34

05-07-2024 8800858923 02-07-2024

03-07-2024 9811207995 24-06-2024

02-07-2024 995$4:599'52 10-06-2024

02-07-2024 971127 5697 28-06-2024

35 NIL

36 EAST NIL

37 EAST NIL

38 NIL

39 02-07-2024 29/02/2024

03-07-2024 18/06/2024

03-07-2024 15/05/2024

06-07-2024 31-05-2024

06-07-2024 28/06/2024

06-07-2024 03-07-2024

29-07-2024 26/07/2024

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2846/202
4

BENTLEY 
SYSTEMS 
AND ANR. Vs 
MMS 
ADVISORY 
PRIVATE LTD.

Ankur 
Katyal

ankurkatyal@as
klegal.co.in 

Commercial 
Suit

CS 
(COMM)/2514/202
4

SANDEEP 
SAXENA Vs 
M/S A.B. CAD 
CONSULTANC
Y PVT. LTD.

Rohtash 
Kanwar

rohkan147@gm
ail.com

Commercial 
Suit

CS 
(COMM)/2500/202
4

Gopal Das 
Gupta And Anr 
Vs Credforce 
Asia Limited

ANURAG 
SHARMA

rauzlegal@gmai
l.com 

Commercial 
Suit

CS 
(COMM)/2502/202
4

M/s Vee Excel 
Drugs And 
Pharmaceutica
ls Pvt Ltd Vs 
Nitya 
Vaishnavi 
Singh

Eshu 
Chaudhary

eshuadvocate@
gmail.com

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. ARVIND KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/356/2024

Prem Challani 
Vs Hema 
Verma

KRISHAN 
NAGAR(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/361/2024

Godara 
Plastics Vs 
Paramjeet 
Kaur

Mayur 
Srivastava(P
),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/362/2024

Msafe 
Equipments 
Private 
Limited Vs 
Vilas 
Dattatraya 
Varade 
Proprietor Of 
M Tech 
Projects

DEEP 
SONI(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/372/2024

Icici Bank 
Limited Vs 
Piyush Jain

MANISH 
DEWAN(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/373/2024

Satya Parkash 
And Brothers 
Private 
Limited Vs 
Municipal 
Corporation Of 
Delhi Through 
Its 
Commissioner

Aseem 
Mehrotra(P)
,

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/370/2024

Shyam Lal 
Tayal Vs Bijay 
Kumar 
Agarwal

ARUN 
KUMAR(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/407/2024

Punjab 
National Bank 
Vs Sidharth 
Kumar Jain 
Proprietor 
Samrat Light 
House

Sanjay 
Kumar(P),
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40 ROOM NO 208 COMMERCIAL 01-07-2024 05/06/2024

ROOM NO 208 COMMERCIAL 01-07-2024 07.05.2024

ROOM NO 208 COMMERCIAL 05-07-2024 06.06.2024

ROOM NO 208 COMMERCIAL 06-07-2024 06.06.2024

ROOM NO 208 COMMERCIAL 09-07-2024 04-*06-2024

ROOM NO 208 COMMERCIAL 10-07-2024 28.06.2024

ROOM NO 208 COMMERCIAL 22-07-2024 19.07.2024

ROOM NO 208 COMMERCIAL 26-07-2024 04.06.2024

ROOM NO 208 COMMERCIAL 27-07-2024 23.07.2024

ROOM NO 208 COMMERCIAL 09-07-2024 20/11/2018

ROOM NO 208 COMMERCIAL

41 SH. SURENDER S. RATHI 02-07-2024 29-06-2024

03-07-2024 01-07-2024

03-07-2024 01-07-2024

05-07-2024 03-07-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/353/2024

Icici Bank Ltd 
Vs Abhishek 
Aggarwal

NAZIA 
PARVEEN(P
),

CS 
(COMM)/354/2024

Sumitra 
Textiles Vs 
Bombay 
Dresses Prop 
Munni Devi

Abdul 
Vahid(P),

CS 
(COMM)/367/2024

Prateek Jain 
Vs Vikram 
Vasadhi

MITHILA 
JAIN(P),

CS 
(COMM)/375/2024

Kuldeep Vs 
Ihbas Through 
Director

SUDHIR 
KUMAR 
SHARMA(P)
,

CS 
(COMM)/378/2024

Punjab 
National Bank 
Vs Komal

Sunav 
Rastogi(P),

CS 
(COMM)/382/2024

Satya Parkash 
And Brothers 
Private 
Limited Vs 
Municipal 
Corporation Of 
Delhi

Aseem 
Mehrotra(P)
,

CS 
(COMM)/396/2024

Ngb 
Diagnostics 
Private 
Limited 
Through Its 
Director Sh 
Amit Singh 
Rawat Vs 
Balaji 
Scientific And 
Chemicals 
Through  Its 
Proprietor Sh 
Pankaj Anand

Raj Kumar 
Rathore(P),

CS 
(COMM)/402/2024

Govind Prasad 
Aggarwal Vs 
Ajit Debnath

A. K. 
Sharma(P),

CS 
(COMM)/404/2024

Smt Sushila Vs 
Ashok Raghav

Manish 
Kumar(P),

CS 
(COMM)/364/2024

BALAJI 
INDUSTRIS 
VS AN SEVEN 
TRADERS

Vikas

Shahdar
a

303, New Court 
Building

CS 
(COMM)/358/2024

PREET 
BROTHERS 
LIMITED Vs 
SHEHBAZ 
MALIK

Ranjit Singh 
Juneja(P),

CS 
(COMM)/359/2024

ANKUR JAIN 
Vs MOHD 
ASAD

Padam 
Kumar 
Khanna(P),

CS 
(COMM)/360/2024

INDER SAIN 
JAIN Vs 
SURAJ 
PRAJAPATI

Padam 
Kumar 
Khanna(P),

CS 
(COMM)/366/2024

ICICI BANK 
LTD Vs ARIF

NAZIA 
PARVEEN(P
),
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41 SH. SURENDER S. RATHI

08-07-2024 04-07-2024

09-07-2024 01-07-2024

10-07-2024 04-07-2024

11-07-2024 03-07-2024

12-07-2024 05-07-2024

18-07-2024 06-07-2024

19-07-2024 11-07-2024

20-07-2024 12-07-2024

22-07-2024 15-07-2024

23-07-2024 19-07-2024

30-07-2024 29-07-2024

30-07-2024 22-07-2024

01-07-2024 01-07-2024

01-07-2024 01-07-2024

16-07-2024 11-07-2024

Shahdar
a

CS 
(COMM)/376/2024

PUNJAB 
NATIONAL 
BANK Vs 
SANDHYA 
GOEL 
PROPRIETOR 
OF M/S AIS 
INDIA

Gaurav(P),

CS 
(COMM)/379/2024

BIJENDER 
KUMAR JAIN 
Vs BILAS RAI 
BABBAR

Padam 
Kumar 
Khanna(P),

CS 
(COMM)/381/2024

PUNJAB 
NATIONAL 
BANK Vs 
SANDHAYA 
GAMBHIR

Beenu(P),

CS 
(COMM)/383/2024

STATE BANK 
OF INDIA Vs 
SANJAY 
SINGH

Suchita 
Dixit(P),

CS 
(COMM)/385/2024

M/s Dadhivala 
Mfrs And 
Consultants 
Pvt Ltd Vs M/s 
Rajpoot 
Machines Pvt 
Ltd

sandeep 
verma(P),

CS 
(COMM)/390/2024

ROHN 
CONSTRUCTI
ON PRIVATE 
LIMITED Vs 
KAPIL 
MITTAL

RAHUL 
MALHOTR
A(P),

CS 
(COMM)/394/2024

APOLLO 
PIMES 
LIMITED Vs 
MD SALIM 
AKBAR 
VAGHDIYA

SHRIHAR 
TRIPATHI(
P),

CS 
(COMM)/395/2024

VIJAY Vs 
HAVELLS 
INDIA 
LIMITED

SAURAV 
SINGH(P),

CS 
(COMM)/397/2024

STATE BANK 
OF INDIA Vs 
AMIR KHAN

JEEWAN 
PARKASH 
GUPTA(P),

CS 
(COMM)/398/2024

M/S 
LEATHER 
CEATRA 
PRIVATE 
LIMITED Vs 
M/S SONY 
INTERNATIO
NAL

Neeraj 
Suri(P),

CS 
(COMM)/408/2024

NARESH 
KUMAR Vs 
SANDEEP

Vishal 
Soni(P),

CS 
(COMM)/409/2024

ARUN GUPTA 
AND SONS 
HUF Vs 
UNION OF 
INDIA

SAURAV 
SINGH(P),

Execution 
(Comm)/111/2024

M/S OP AND 
SONS 
TRADERS 
PRIVATE 
LIMITED Vs 
GANESH 
LAKHOTIA

MANJU 
JAIN(P),

Execution 
(Comm)/114/2024

M/S NAROMA 
TEXTILES 
IMPEX 
PRIVATE 
LIMITED Vs 
M/S MIDD 
OFF JEANS 
AND 
ANOTHER

MANJU 
JAIN(P),

Execution 
(Comm)/130/2024

SANJAY 
GUPTA Vs 
UMESH 
SHARMA

Sunil 
Dixit(P),
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41 SH. SURENDER S. RATHI

25-07-2024 19-07-2024

25-07-2024 19-07-2024

25-07-2024 20-07-2024

27-07-2024 21-07-2024

MISC DJ/471/2024 01-07-2024 01-07-2024

MISC DJ/534/2024 24-07-2024 15-07-2024

42 C No 304 01-07-2024 9818321621 -

02-07-2024 8383953944 01-07-2024

03-07-2024 8810661366 -

03-07-2024 9999457850 05-06-2024

03-07-2024 8860336561 -

04-07-2024 9891545658

-

02-07-2024

04-07-2024 9873188641 -

05-07-2024 9953290147

-

03-06-2024

05-07-2024 9953290147

-

03-06-2024

Shahdar
a

Execution 
(Comm)/142/2024

PUNJAB 
NATIONAL 
BANK Vs 
RAJESH 
BABBAR

BINAY 
KUMAR 
MISHRA(P),

Execution 
(Comm)/143/2024

PUNJAB 
NATIONAL 
BANK Vs 
SANJEEVMOS
ES DAVIDSON

BINAY 
KUMAR 
MISHRA(P),

Execution 
(Comm)/144/2024

PUNJAB 
NATIONAL 
BANK Vs 
AKASH 
RAJPOOT

BINAY 
KUMAR 
MISHRA(P),

Execution 
(Comm)/145/2024

BHARAT 
RUHELA Vs 
M/S DHA 
ENTERPRISE
S

JAYANT 
PAWAR(P),

Chirag Jain Vs 
Anoop 
Varshney

ANJALI 
NEHRA(P),

M/S KALA 
KAMLA 
CHITS 
PRIVATE 
LIMITED Vs 
GAURAV 
AGGARWAL

Suraj 
Gupta(P),

Sh. Pawan Kumar Matto 
DJ (COMM-04)

Shahdar
a

EX(COMM)/117/20
24 

M/S OP & 
SONS 
TRADERS 
PVT. LTD. VS 
M/S SNEHA 
CLOTH 
STORE

MANJU 
JAIN

manjujain3.97
@gmail.com

CS 
(COMM)/357/2024

ROHIT DUA 
PROP M/S RS 
CREATIONS 
VS MAHESH 
KUMAR 
KASHYAP

ADITYA 
JAIN

jian.adityaraj@
yahoo.com

EX(COMM)/118/20
24 

SH. 
PARASDEEP 
FABRICS PVT. 
LTD. VS SH. 
GAUTAM 
DHAWAN 

MANOJ 
SHUKLA

bnwlawfirm@g
mail.com

CS 
(COMM)/363/2024

SUSHIL 
KUMAR VS 
VISSAMSETT
Y NAGA 
VENKATA 
HARI KUMAR

KANISHK 
KHARBAND
A

kanishk.kharba
nda20@gmail.c
om

EX(COMM)/119/20
24 

M/S RATNA 
TEXTILE VS 
MADHUSUDA
N 
MAHESHWAR
I

PRAVEEN 
MISHRA

legal6507@gma
il.com

CS 
(COMM)/365/2024

SHITIZ 
SINGHAL 
PROP OF M/S 
RAJENDRA 
CHEMICAL 
VS SHYAM 
SUNDER 
SAHU PROP 
OF M/SSTAR 
CABLE

ANSHUL 
DABAS

EX(COMM)/123/20
24 

SOURIR 
INDIA PVT. 
LTD. VS 
DEEPAK 
KUMAR

BALRAM 
SINGH

br9840@gmail.
com

CS 
(COMM)/368/2024

JYOI KAURA 
VS S.K. 
ABDULLA

VIKAS 
MAHUR

CS 
(COMM)/369/2024

JYOTI KAURA 
VS PRADEEP 
KUMAR 
NAYAK

VIKAS 
MAHUR
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42

06-07-2024 9958385162 -

06-07-2024 9210004370 03-07-2024

09-07-2024 9899653006 10-06-2024

11-07-2024 9811898399 16-04-2021

12-07-2024 8585988102 26-09-2023

16-07-2024 9560570576 05-07-2024

16-07-2024 9560570576 05-07-2024

18-07-2024 7303296155 10-05-2024.

18-07-2024 9891110523 15-07-2024

20-07-2024 9899914112 -

23-07-2024 9210004370 22-07-2024

24-07-2024 9868113796 -

24-07-2024 9868113796 -

25-07-2024 9811736052 01-07-2024

25-07-2024 9953840039 04-06-2024

Sh. Pawan Kumar Matto 
DJ (COMM-04)

Shahdar
a

EX(COMM)/125/20
24 

HARISH JAIN 
VS HARJIT 
SINGH

AKANSHIJ
AIN

akanshijain003
@gmail.com

CS 
(COMM)/374/2024

SHYAM LAL 
TAYAL VS 
BABU LAL 
NEMANI

ARUN 
KUMAR

adv.vyasarun@
gmail.com

CS 
(COMM)/380/2024

SMT. SHASHI 
GULATI VS 
SMT. 
SHALINI 
GOLA

SATISH 
CHAUDHA
RY

csatish1967@g
mail.com

CS 
(COMM)/384/2024

ICICI BANK 
LIMITED VS 
RASHID ALI

MANISH 
DEWAN

manish@klfindi
a.com

CS 
(COMM)/386/2024

GALAXY 
PHARMACY 
VS 2S 
WELLNESS & 
RESEARCH 
CENTRE PVT. 
LTD.

KETAN 
JAIN

adv.ketanjain@
gmail.com

CS 
(COMM)/389/2024

PUNEET JAIN 
VS DEEPTI 
BHALLA

KAMAL 
GARG

malikamalgarg
@gmail.com

CS 
(COMM)/388/2024

PUNEET JAIN 
VS AMAN 
BHALLA

KAMAL 
GARG

malikamalgarg
@gmail.com

CS 
(COMM)/392/2024

LANDSEA 
IMPEX 
LIMITED VS 
SAHIBA 
CREATIONS 
INDIA PVT. 
LTD.

NEELAM 
KUMAR 
MALIK

neelam.malik85
12@gmail.com

CS 
(COMM)/393/2024

S.M. 
TRADELING 
VS SHREE 
AYURVEDA

ASHISH 
KUMAR 
BHAGAT

ashish.kr.bhaga
t@gmail.com

OMP 
(COMM)/7/2024

NAVEEN 
KUMAR VS 
MAHINDRA 
AND 
MAHINDRA 
FINANCIAL 
LTD.

CHETALI 
JAIN

advehaitali@g
mail.com

CS 
(COMM)/399/2024

MAHESH 
KUMAR 
DUDHANI VS 
YASH 
MALHOTRA

ARUN 
KUMAR

adv.vyasarun@
gmail.com

EX(COMM)/140/20
24 

PUNJAB 
NATIONAL 
BANK VS 
PRINCE 
BABBAR 

B.K. 
MISHRA 

bkmdelhi@gma
il.com

EX(COMM)/141/20
24 

PUNJAB 
NATIONAL 
BANM VS 
RISHI 
KUMAR 
SHUKLA

B.K. 
MISHRA 

bkmdelhi@gma
il.com

CS 
(COMM)/401/2024

ANIL KUMAR 
SHARMA VS 
IHBAS & ANR.

SUDHIR 
SHARMA

sksadv4u@gma
il.com

CS 
(COMM)/400/2024

GOBIND 
PRASAD 
AGGARWAL 
VS ANIOTA 
DEBNATH

A.K. 
SHARMA

advocateajaysh
arma2529@gmi
al.com
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42

26-07-2024 9711097015 24-07-2024

27-07-2024 9716151918 22-07-2024

27-07-2024 9453474029 25-05-2024

30-07-2024 8383953944 30-07-2024

43 NIL

44 SH.VINOD YADAV NIL

45 North NIL

46 603 01.07.2024 9810288424 04.06.2024

603 01.07.2024 8447040806 05.06.2024

603 03.07.2024 9999915051 02.07.2024

603 03.07.2024 8802690697 02.07.2024

603 05.07.2024 9810683803 15.05.2024

603 08.07.2024 9540300684 26.06.2024

603 08.07.2024 9868040826 02.06.2024

603 08.07.2024 9818339950 05.07.2024

Sh. Pawan Kumar Matto 
DJ (COMM-04)

Shahdar
a

CS 
(COMM)/403/2024

GAGANDEEP 
SAPRA VS ALI 
HASAN

CHARU 
RUSTAGI

office@tnclaw.i
n

CS 
(COMM)/405/2024

SURENDER 
SINGH VS 
PUSHPA GIRI

ABHISHEK 
RANA 

advocateabhish
ekrana@gmail.
com

CS 
(COMM)/406/2024

ANIL GUPTA 
VS 
MUNICIPAL 
CORPORATIO
N OF DELHI

VASUDHA 
GUPTA

vasudhalegal@
gmail.com

CS 
(COMM)/410/2024

SUMITRA 
TEXTILES VS 
URMILLA 
GARMENTS

ADITYA 
JAIN

jain.adityaraj@
yahoo.com

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

North-
West

North-
West

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
311/2024

INDIAN BANK 
VS VEDIC 
MENS 
SALOON

ANIL  
KUMAR 
SINGH

anilsinghandco
mpany@gmail.
com

Commercial 
Suit

CS COMM. 
312/2024

SOLAR COOL 
VS M/S 
SOLARWAY 
NXTGENERA
TION PVT. 
LTD.

SASWAT 
ADHYAPAK

adhyapak.saswa
t@gmail.com

Commercial 
Suit

CS COMM. 
328/2024

KEMA GROUP 
SERVICES VS 
L P FLEXSIGN 
SYSTEMS 
INDIA LTD.

ABHISHEK 
GUPTA

abhishekg86@g
mail.com

Commercial 
Suit

CS COMM. 
330/2024

RACHNA 
KANGRA VS 
NKG 
INFRASTRUC
TURE 
COMPANY 
LIMITED

SUNIL 
KUMAR

lawyers4legal@
gmail.com

Commercial 
Suit

CS COMM. 
341/2024

KSHEERDHA
M DAIRY 
PRODUCTS 
VS DAILY 
NINJA 
SERVICES

NIKHILESH 
KRISHNAN

Nikhilesh-
Krishnan@yaho
o.co.in

Commercial 
Suit

CS COMM. 
347/2024

GOYAL FOAM 
AND FABRICS 
VS CNC AIIMS

GAURAV 
RAGHAV

gauravraghav10
4@gmail.com

Commercial 
Suit

CS COMM. 
348/2024

M/S GONSAI 
LOGISTICS 
PVT LTD. VS 
M/S FREIGHT 
BORNE 
SYSTEMS

RAKESH 
KUMAR 
SHARMA

sharmarakesha
dv1@gmail.com

Commercial 
Suit

CS COMM. 
351/2024

SMT. REENA 
SHARMA VS 
DR. RISHI 
PAL 
CHAUHAN

KUNAL 
SHARMA

kunal.adv1@gm
ail.com
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603 15.07.2024 9811767517 15.07.2024

603 19.07.2024 8377998979 09.07.2024

603 20.07.2024 7503444555 15.07.2024

603 22.07.2024 9711330006 15.07.2024

603 25.07.2024 9810618195 20.07.2024

603 31.07.2024 9717818148 18.07.2024

47 613 20-07-2024 7982909655 16.07.2024

613 19-07-2024 8920198258 15.05.2024

613 12-07-2024 9818539397 10.06.2024

613 12-07-2024 9654325428 11.06.2024

613 12-07-2024 9999093893 11.07.2024

613 12-07-2024 9999132I59 29.05.2024

613 09-07-2024 9868142331 04.07.2024

613 09-07-2024 9728410090 27.06.2024

613 06-07-2024 9811867947 03.07.2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
367/2024

STATE BANK 
OF INDIA VS 
PRASHANT 
KUMAR 
SRIVASTAVA

B.K.MUKH
ERJEE

advocatebkm@
gmail.com

Commercial 
Suit

CS COMM. 
370/2024

ASHOK 
KUMAR JAIN 
VS MEDIAN 
T&D INDIA 
LIMITED

RAJEEV 
BANSAL

acquitylawassoc
iates@gmail.co
m

Commercial 
Suit

CS COMM. 
372/2024

STATE BANK 
OF INDIA VS 
VIVEK 
KUMAR

KUNAL 
MALIK

ADVKUNALM
ALIK@GMAIL.
COM

Commercial 
Suit

CS COMM. 
374/2024

MR. MANISH 
GOYAL VS 
MR. SAHIL 
AGARWAL

NAMAN 
ISSRANI

advnamanissra
ni@gmail.com

Commercial 
Suit

CS COMM. 
378/2024

UNION BANK 
OF INDIA VS 
PARVESH 
KUMAR 
KASHYAP

ARVIND 
SINHA 

arvindsinha1@g
mail.com

Commercial 
Suit

CS COMM. 
384/2024

M/S RCM 
FINANCE 
AND LEASING 
PVT LTD. VS 
LANCER 
TRADING 
COMPANY

ANJALI 
NEGI

lawyeranjali@g
mail.com

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/371/2024

MANOJ 
KUMAR 
CHAUDHARY 
Vs P And G 
Enterprises Pvt 
Ltd

Sh. Pramod 
Kr Bhardwaj

advbhardwaj18
@gmail.com

Commericial 
Suit

CS 
(COMM)/368/2024

INARA 
MARKETING 
Vs Tigala 
Textiles

sh. Sandeep 
Sharma

spsharma@lega
ladvisordelhi.co
m

Commericial 
Suit

CS 
(COMM)/358/2024

Canara Bank 
Vs Vijay 
Shokeen

Ms. Rashmi 
Malhotra

rasmmimalhotr
a@gmail.com 

Commericial 
Suit

CS 
(COMM)/359/2024

Ecom Express 
Limited Vs 
Experttag 
Ecommerce 
Private 
Limited

SH. Sarth 
Sharma

in fo(@innov 
leg um.com

Commericial 
Suit

CS 
(COMM)/360/2024

Under Armour 
Vs Ashok 
Kumar

Sh. Gautam 
Bhasin

eludication.lega
l@outlook.com 

Commericial 
Suit

CS 
(COMM)/361/2024

State Bank Of 
India Vs Naval 
Kishore Garg, 
Prop Of Ms 
Vanshika 
Collection

Sh Alok kr 
rout

akroutadvocate
@gmail.com.

Commericial 
Suit

CS 
(COMM)/354/2024

Union Bank Of 
India Vs M/s 
Kaptan 
Building 
Material 
Supplier

Sh. S.K. 
Vashishth

Skvasisht623@
gmail.com

Commericial 
Suit

CS 
(COMM)/355/2024

Continental 
Carriers Pvt 
Ltd Vs H S 
Oberoi Spirits

SH Rajan 
Miglani

rajanmiglani@g
mail.com 

Commericial 
Suit

CS 
(COMM)/346/2024

Nainital Bank 
Limited Vs 
Jagbir Singh

Sh Karan 
Anand

adv.karananan
d@gmail.com
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613 05-07-2024 9811168148 28.06.2024

613 04-07-2024 9992400158

613 03-07-2024 9999093893 01.07.2024

613 03-07-2024 9971446999 05.06.2024

613 03-07-2024 9871425155 05.06.2024

613 02-07-2024 9953292167 24.06.2024

613 02-07-2024 8171519063 30.04.2024

613 02-07-2024 9540028082 06.06.2024

48 614 01-07-2024 7011083614 28.06.2024

614 01-07-2024 7011083614 28.06.2024

614 01-07-2024 9810190786 26.07.2024

614 EXECUTION 03-07-2024 9910697305  --

614 EXECUTION 03-07-2024 9810048366  --

614 EXECUTION 03-07-2024 9999737225  --

614 03-07-2024 9899291465 28.06.2024

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/342/2024

M/s Flyjac 
Logistics Pvt 
Ltd Vs M/s 
Terrain 
Infratech

Sh Sunil 
Dutt

sdv68148@gma
il.com

Commericial 
Suit

CS 
(COMM)/337/2024

Punjab 
National Bank 
Vs Sunita Devi

Sh Nitesh 
Sharma

tusharniteshadv
ocates@gmail.c
om 

13-06-2024
28.06.2024

Commericial 
Suit

CS 
(COMM)/321/2024

SAMSONITE 
IP HOLDINGS 
S.A.R.L Vs 
Ankit Sangoi 
And  Ors

Sh. Gautam 
Bhasin

eludication.lega
l@outlook.com 

Commericial 
Suit

CS 
(COMM)/322/2024

Mangalam 
Petroleum Pvt 
Ltd Vs Waris 
Buildcon India 
Pvt Ltd

Sh. Dheeraj 
Jagwani

dheeraj.jagwani
@gmail.com

Commericial 
Suit

CS 
(COMM)/324/2024

Jatinder 
Kumar Vs 
Arvind 
Dhingra

Sh. Arun 
Verma

VERMA.ARUN
2907@GMAIL.
COM

Commericial 
Suit

CS 
(COMM)/318/2024

Punjab 
National Bank 
Vs Amit Tiwari

Sh Sabhya 
jain

SABHYAJAINO
8@GMAIL.CO
M 

Commericial 
Suit

CS 
(COMM)/319/2024

Punjab 
National Bank 
Vs Shubham 
Kumar

Sh Jai 
Bhagwan

singhjaibhagwa
n6@gmail.com

Commericial 
Suit

CS 
(COMM)/320/2024

Neo Exim 
Logistics Vs 
Kuldeep 
Kumar Bakshi

Ms. 
Sungeeta 
Kumari

sungeetakumeri
001@gmail.co
m

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT 

CS 
(COMM)/313/2024

ARISTO 
HEALTH 
CARE VS 
TEJAS 
JEEVAN 
HEALH CARE 
PVT LTD

SH. 
BRIJESH 
TIWARI

BRIJESH.RAM
JAS@GMAIL.C
OM

COMMERCIAL 
SUIT 

CS 
(COMM)/314/2024

ARISTO 
HEALTH 
CARE VS 
ACADIS 
PHARMACY

SH. 
BRIJESH 
TIWARI

BRIJESH.RAM
JAS@GMAIL.C
OM

COMMERCIAL 
SUIT 

CS 
(COMM)/317/2024

NEERAJ 
KUMAR VS 
LARSON AND 
TOUBRO LTD

SH. SITAB 
ALI 
CHAUDHA
RY

SITAB.ADVOC
ATE@GMAIL.C
OM

Execution 
(Comm.)/112/2024

AAR KAY  FIN 
LEASE PVT. 
LTD. VS RAJ 
KUMAR 
SINGH

SH. AJAY 
SINGH

SINGH.AJAY8
3KUMAR@GM
AIL.COM

Execution 
(Comm.)/113/2024

PUNJAB  
NATIONAL 
BANK VS M/S 
JAI TULSI 
HARDWARE

MS. 
MUSKAN 
AGGARWA
L 

PRAGCHAWLA
@GMAIL.COM

Execution 
(Comm.)/114/2024

PUNJAB 
NATIONAL 
BANK VS 
SAURABH

SH. 
PRANSHU 
VASHISHT

PRANSHU11.V
ASHISHT@GM
AIL.COM

COMMERCIAL 
SUIT 

CS 
(COMM)/325/2024

M/S INDOIN 
BIOLIFE 
PRIVATE 
LIMITED VS 
M/S 
ZETCHEM 
SUPPLY 
CHAIN 
SERVICE PVT 
LTD

SH. A.C. 
DAVID

APEXLEGALN
ETWORK@RE
DIFFMAIL.CO
M
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614 03-07-2024 9810114152 03.06.2024

614 03-07-2024 9312274877 07.06.2024

614 04-07-2024 9999093893 01.07.2024

614 04-07-2024 9999306681 02.07.2024

614 04-07-2024 875019518 13.06.2024

614 05-07-2024 9999132159 29.05.2024

614 05-07-2024 9811191766 30.05.2024

614 05-07-2024 9301232373 05.06.2024

614 06-07-2024 7042177571 25.08.2024

614 08-07-2024 9212888057 30.05.2024

614 08-07-2024 9873768392 02.07.2024

614 09-07-2024 9999330725 03.07.2024

614 EXECUTION 10-07-2024 8826750777  --

614 EXECUTION 10-07-2024 9711142200  --

614 12-07-2024 9811604197 20.07.2023

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT 

CS 
(COMM)/326/2024

PUNJAB 
NATIONAL 
BANK VS 
DEVINDER 
GARG

SH. SHYAM 
SUNDER 
DALAL

SUNDERSHYA
MDALAL@GM
AIL.COM

COMMERCIAL 
SUIT 

CS 
(COMM)/329/2024

SHRI MANOJ 
KUMAR 
BANSAL VS 
SHRI 
MAHINDER 
SINGH AND 
ANR

SH. ANIL 
KUMAR

ADVANILKUM
AR561@GMAIL
.COM

COMMERCIAL 
SUIT 

CS 
(COMM)/332/2024

SAMSONITE 
IP HOLDING 
SARL AND 
ANR VS 
ASHOK 
KUMAR

SH. 
GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM

COMMERCIAL 
SUIT 

CS 
(COMM)/333/2024

PUMA SE 
THROUGH 
AUTHORIZE 
REPRESENTA
TIVE MR 
ROHIT BISHT 
VS BHAVIK 
NAGPAL

SH.GAUTA
M BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM

COMMERCIAL 
SUIT 

CS 
(COMM)/334/2024

PUNJAB 
NATIONAL 
BANK VS 
RAJAT 
KUMAR

SH. NITISH 
SHARMA

TUSHARNITES
HADVOCATES
@GMAIL.COM

COMMERCIAL 
SUIT 

CS 
(COMM)/338/2024

STATE BANK 
OF INDIA VS 
MEHAK 
BRAR, PROP 
OF MS 
SHREYANS 
LLC

SH. A.K. 
ROUT

AKROUTADVO
CATE@GMAIL.
COM

COMMERCIAL 
SUIT 

CS 
(COMM)/339/2024

M/S BEE 
LOGISTICS 
SCM PRIVATE 
LIMITED VS 
M/S TAN 
PRINTS 
INDIA 
PRIVATE 
LIMITED

SH. D.P. 
BHATIA

DPBHATIA123
@GMAIL.COM

COMMERCIAL 
SUIT 

CS 
(COMM)/340/2024

SBI VS MD 
ASRAT

SH. 
JITENDER 
KR MISHRA

ADVJKMISHR
A@OUTLOOK.
COM

COMMERCIAL 
SUIT 

CS 
(COMM)/343/2024

MAHIPAL 
SHARMA VS 
YASHPAL 
SHARMA

SH. AMIT 
GARG & SH. 
RHYTEM 
BHARGAV

AMITG.ADVOC
ATE@GMAIL.C
OM

COMMERCIAL 
SUIT 

CS 
(COMM)/349/2024

CANARA 
BANK VS 
VINEET 
SHARMA 
PROP SHIV 
GAYATRI 
CONSTRUCTI
ON

MS. 
CHITRA 
MALHOTR
A

CHITRAMALH
OTRALEGAL@
GMAIL.COM

COMMERCIAL 
SUIT 

CS 
(COMM)/350/2024

M/S CIRCLE E 
RETAIL PVT 
LTD VS M/S 
CITY MEGA 
MART PVT 
LTD

MS. ANJU 
SINGH

ANJUSINGH.3
833@GMAIL.C
OM

COMMERCIAL 
SUIT 

CS 
(COMM)/352/2024

STATE BANK 
OF INDIA VS 
MUNISH 
ARORA PROP 
OF TANISHKA 
ELECTRONIC
S

SH. SUNIL 
SEHRAWAT

DELHILAWYE
RS76@YAHOO.
CO.IN

Execution 
(Comm.)/121/2024

SUNDARAM 
FINANCE LTD 
VS NAVEEN 
KUMAR AND  
OTHERS

MS. 
MANISHA 
BARUAH

MANISHABAR
UAHLEGAL@
GMAIL.COM

Execution 
(Comm.)/122/2024

CANARA 
BANK VS 
ANITA 
SHARMA 
PROP. UV 
WORLD

SH. 
SANJEEV 
CHOPRA

CHOPRA6791
@GMAIL.COM

COMMERCIAL 
SUIT 

CS 
(COMM)/356/2024

AIRVAK 
BLOWERS 
PVT LTD VS 
ENZOTEC 
SOLUTION 
PVT LTD

SH. RAMAN 
MISHRA

LAWYER.RAM
AN@GMAIL.C
OM
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614 EXECUTION 16-07-2024 9868113796  --

614 19-07-2024 8588853481  --

614 EXECUTION 22-07-2024      -- 

                       --
614 22-07-2024 7982917373 09.05.2024

614 23-07-2024 8700620347 15.07.2024

614 25-07-2024 9871303334 03.08.2024

614 25-07-2024 7503444555 15.07.2024

614 EXECUTION 30-07-2024 9999132159

614 EXECUTION 30-07-2024 9212888057

614 EXECUTION 30-07-2024 9123113500

49 509 CS(COMM) 315/2024 01.07.2024 15.05.2024

509 CS(COMM) 323/2024 03.07.2024 9971446999 05.06.2024

509 CS(COMM) 327/2024 03.07.2024 9582306992 26.05.2023

509 OMP(COMM) 13/2024 03.07.2024 9911371736 19.06.2024

509 CS(COMM) 331/2024 04.07.2024 9999093893 02.07.2024

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Execution 
(Comm.)/129/2024

UCO BANK VS 
EHSHAN

SH. B.K 
MISHRA

BKMDELHI@G
MAIL.COM

COMMERCIAL 
SUIT 

CS 
(COMM)/369/2024

AMIT JOON 
VS 
KARPAGAM 
ACEDEMY OF 
HIGHER 
EDUCATION

SH. 
DEEPAK 
KUMAR

DEEPAKPANC
HALADV.@GM
AIL.COM

Execution 
(Comm.)/134/2024

HARSHIL 
TEXTILES VS 
CAVANA 
CLOTHING 
PVT LTD AND 
OTHERS

SH. 
RAKESH G 
JAIN

                          
             --

COMMERCIAL 
SUIT 

CS 
(COMM)/373/2024

STATE BANK 
OF INDIA VS 
SUNIL 
KUMAR 
VERMA

SH. RAMAN 
KAPOOR 

RAMANNKAP
OOR@GMAIL.
COM

COMMERCIAL 
SUIT 

CS 
(COMM)/375/2024

SUNIL 
KUMAR VS 
ANTRISH 
RANA

SH. S.C. 
SINGHAL

SCSINGHAL@
REDIFFMAIL.
COM

COMMERCIAL 
SUIT 

CS 
(COMM)/376/2024

DISHA 
TECHNOLOGI
ES VS AMBA 
PLASTO 
WARE

SH. MANOJ 
MOR

MANOJMOR@
HOTMAIL.CO
M

COMMERCIAL 
SUIT 

CS 
(COMM)/377/2024

STATE BANK 
OF INDIA VS 
SUNIL 
DAGAR

SH. KUNAL 
MALIK

ADVKUNAL.M
ALIK@GMAIL.
COM

Execution 
(Comm.)/147/2024

STATE BANK 
OF INDIA VS 
RAJESH PAL 
ALIAS 
RAJESH 
KUMAR

SH. A.K. 
ROUT

AKROUTADVO
CATE@GMAIL.
COM

                          
             --

Execution 
(Comm.)/148/2024

UNION BANK 
OF INDIA VS 
M/S JAI 
KRISHNA 
ELECTRONIC
S

MS. 
CHITRA 
MALHOTR
A

CHITRAMALH
OTRALEGAL@
GMAIL.COM

                          
             --

Execution 
(Comm.)/149/2024

ALPHA 
LOGISTICS 
SERVICES VS 
DEEPAK 
KAPOOR

MR. MOHD 
SAHABUDD
IN

ADVMDSAHAB
UDDIN15@GM
AIL.COM

                          
             --

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

M/S TELIGUS 
INFRA AND IT 
SOLUTIONS 
VS M/S 
MORPHEUS 
IT SOLUTION 
PVT LTD.

DEEPAK 
CHAUHAN, 
AMIT 
KUMAR, 
PAMMI 
CHAUHAN

9650680113,95
55568697,  
8800315490

schldelhi@gmai
l.com, 
advocate.amit4
51@gmail.com, 
pammi.adv@g
mail.com

MANGALAM 
PETROLEUM 
PVT. LTD. VS 
RAJESH 
KUMAR 
ALIAS VILAS 
YADA

DHEERAJ 
JAGWANI

dheeraj.jagwani
@gmail.com

ANURAG 
VAISHY VS 
M/S EXPERIO 
TECH PVT 
LTD. & ANR

PAWAN 
PANDEY

viewlegal@gma
il.com

NITIN 
KUMAR 
SHARMA VS 
NETAJI 
SUBHASH 
UNIVERSITY 
OF 
TECHNOLOG
Y

BIPIN KR. 
PRABHAT

prabhatbipin@
gmail.com

PUMA SE VS 
ASHOK 
KUMAR

GAUTAM 
BHASIN

eludication.lega
l@outlook.com
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509 CS(COMM) 336/2024 04.07.2024 9810171302 21.06.2024

509 CS(COMM) 344/2024 06.07.2024 9818138452 03.06.2024

509 CS(COMM) 345/2024 06.07.2024 9810775051 07.06.2023

509 CS(COMM) 353/2024 09.07.2024 9213428612 06.10.2023

509 CS(COMM) 357/2024 12.07.2024 9810828193 10.07.2024

509 CS(COMM) 365/2024 16.07.2024 9999306881 11.07.2024

509 CS(COMM) 379/2024 26.07.2024 10.07.2024

509 CS(COMM) 380/2024 26.07.2024 10.04.2024

509 CS(COMM) 381/2024 26.07.2024 20.01.2024

509 CS(COMM) 382/2024 26.07.2024 9599801185

509 CS(COMM) 383/2024 31.07.2024 8285202359 29.07.2024

509 OMP(COMM) 15/2024 31.07.2024 8750595884

Total 724

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

M/S 
SHAPERZ 
INDIA GRAIN 
PVT LTD VS 
M/S STAR 
ENTERPRISE
S

VISHAL 
GARG

vishalgarg777@
gmail.com

PERFECT 
CONNECT 
LOGISTICS 
PVT. LTD. VS 
BLUEMARINE 
FREIGHT 
FORWARDER 
PVT. LTD. & 
ORS.

JITENDER 
PANDEY

adv.jeet@gmail.
com

M/S KNM 
CHEMICALS 
PVT. LTD. VS 
UNISON 
HOTELS PVT. 
LTD.

PRASHANT 
BATRA

prashantbatra7
6@gmail.com

YOGESHWAR 
DAYAL 
SHARMA VS 
DHIRAJ 
SINGH MALIK 
AND ANR.

SH. 
RAKESH 
DABAS 
AND SH. 
VINOD 
SEHRAWAT

MS CLARE 
FREIGHT 
INDIA PVT 
LTD VS MS 
PBC 
LOGISTICS 
PVT LTD.

M.R. 
JANGID 
AND 
NAVEEN 
VERMA

advocatemrj@g
mail.com

PUMA SE VS 
ASHOK 
KANSAL

SH. 
GAUTAM 
BHASIN

eludication.lega
l@outlook.com

STATE BANK 
OF INDIA VS 
LALIT 
KUMAR 
TAVAR

SH. SUNIL 
SEHRAWAT

9999330725,78
27249904

delhilawyers76
@yahoo.co.in

STATE BANK 
OF INDIA VS 
KRISHAN 
KUMAR

SH. SUNIL 
SEHRAWAT

9999330725,78
27249904

delhilawyers76
@yahoo.co.in

STATE BANK 
OF INDIA VS  
SANJEEV 
SAKLANI

SH. SUNIL 
SEHRAWAT

9999330725,78
27249904

delhilawyers76
@yahoo.co.in

M/S RAVI 
AND SINGH 
COMMUNICA
TION VS M/S 
TELENET 
SOLUTIONS

SH. 
AMRENDR
A KUMAR 
DUBEY

outsmartadvoca
te@gmail.com

SHRIKANT 
PANDEY 
PROPRIETOR 
OF 
INDIAMANTH
AN Vs 
SHIVANI 
KUMARI

SH. 
HARISH 
KUMAR/ 
MUKUND

harish@baraha
milegalservices.
com

VIKRAM 
SINGH 
TOMAR Vs 
KOTAK 
MAHINDRA 
PRIME LTD.

SUMIT 
BAHAL

sumit.lawyers@
gmail.com
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